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BEFORE THE NATIONAL GREEN TRIBUNAL

N\,

WESTERN ZONE BENCH PUNE

ORIGINAL APPLICATION NO. 122 of 2000 of 2015 (WZ)
[EARLIER OA No. 165 of 2020 (PB)]

AND IN THE MATTER OF

Samita Rajendra Patil ...Applicant
versus
Jindal Steel Works Ltd and ors ...Respondent

ADDITIONAL AFFIDAVIT OF SUBSEQUENT EVENTS:-

I, Samita Rajendra Patil, age: 43 Years , applicant abovenamed

do state on solemn affirmation as under:

. This hon’ble tribunal has appointed the committee and its report
on 27/05/2021 and the said committee has submitted the interim
report on 21/01/2021 and final report in 30/01/2023. It is also
matter of record that after the interim report I had raised an
objection showing as to how the interim report was manipulated
by the company. This Hon’ble tribunal had taken the note of the

said objection and asked the committee to submit its report

.
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Thereafter, final report is received from the committee. I have
filed detailed affidavit, objection, suggestion to the report vide
affidavit dated 28/03/2023.

2. So far air pollution is concerned the committee has taken the
reading for only one day and given the report. I had already
taken an objection to the same mentioning that previous actions
of MPCB are not considered at all.

3. Thad submitted an application under RTI on 06/11/2023 seeking
the entire file in respect of action taken by MPCB in respect of
EC, compliance report, non-compliance report, notices.

4. On 20/12/2023 the MPCB has supplied the information. The
MPCB supplied copies of show cause notices and replies given
by the company. On 16/09/2020 the MPCB found that the
Annual report of 2019 and 2020 submitted online shows that the
Generation and disposal of hazardous waste is NIL in financial
year 2019-2020. Hereto annexed and marked as Exhibit-A is a
copy the show cause notice dated 16/09/2020.

5. On 21/09/2020 JSW Steel Limited replied to the Show Cause
notice giving the details of mode of disposal and stated that Coke

/‘\" | ‘T oven plant II is a new plant and no hazardous wastes generated

for the period 2019-2020. Hereto annexed and marked as

xhibit-B is a copy reply dated 21/09/2020.
s
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6. Thereafter on 30/03/2021 in the show cause notice the MPCB
questioning the renewal of consent to operate RMC plant and as
to why it should not be refused under the provisions of Water (P
& CP) Act 1974 and Air (P & CP) Act 1981 and also why
further legal action shall not be initiated under the provisions of
the act.against the company. This show cause notice was issued
on the ground that JSW Steel has not provided adequate air
pollution control system to the RMC plant. Hereto annexed and
marked as Exhibit-C is a copy of show cause notice dated
30/03/2021.

7. On 04/08/2021, the MPCB received a complaint from Mr.
Kailash Anerao and the MPCB issued show cause notice on the
grounds that toxic coal flyash was deposited alongside of
Mumbai Goa highway on rice fields and water samples collected
from the said land shows PH level was increased & soil became
infertile. Hereto annexed and marked as Exhibit-D is a copy of
show cause notice dated 04/08/2021.

8. On 07/08/2021 respondent company replied to the notice dated
04/08/2021 & contested the claim. Hereto annexed and marked

as Exhibit-E is a copy of reply dated 07/08/2021 along with its

annexures.
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9. It is pertinent to note that MPCB has informed that the matter is
sub-judiced before the NGT and therefore no action is taking
except the show cause notice dated 14/02/2022. I was supplied
these documents under RTI Act on 16/02/2024. Thus, it is
pertinent to note that MPCB is not taking action because my case
is pending before this tribunal. Hereto annexed and marked as
Exhibit-F is a copy reply to Shri Kailash Aneroa

10.01/02/2022, On receipt of complaint dated 29/01/2022 the
MPCB found that respondent company has sold recyclable
hazardous to M/s Amirullah & Bros. who was not possessing
valid consent of the board under H&OW rule, 2016. Similarly,
M/s Azizya Enterprise also are vendors to whom company sold
hazardous waste who was in possession of the valid consent but
not having valid authorization under H&OW rules, 2016. Hereto
annexed and marked as Exhibit-G is a copy of Show Cause
Notice dated 01/02/2022.

11.0n 07/02/2022 the company gave a reply. The reply does not
show that M/s Amirullah & Bros. is possessing a valid consent
and authorization. The reply does not show that M/s Azizya

Enterprise is possessing any authorization under H&OW rule,

2016. Hereto annexed and marked as Exhibit-H is a copy of

reply dated 07/02/2022.
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12.Therefore, MPCR was required to take the show cause notice to
its logical end but failed to take any action against the company
and also did not bring it to the notice of the committee appointed
by the tribunal.

13.0n a complaint, MPCB visited the site on 29/01/2022 and found
that company has discharged chemical waste and sand dredging
in Dharamtar Creek which had impact on fishing activity. It
found serious non-compliance and issued show cause notice on
11/02/2022. Hereto annexed and marked as Exhibit-I is a copy
of is a copy the show cause notice dated 11/02/2022.

14.0n 17/02/2022 the respondent company assured the MPCB that
in future they will take precautionary steps to control air and
water pollution. Hereto annexed and marked as Exhibit-J is a
copy of reply dated 17/02/2022.

15.0n 18/11/2022 the MPCB and CPCB jointly carried out

monitoring of air quality., stack monitoring, fugitive emissions

Monitoring and effluent water sampling on 04/05/2022 and

05/05/22 and MPCB issued show cause notice on 18/11/2022. It

shows that parameters of PMI10 level at 3 locations was

exceeded, water sample was collected at 3 locations where BOD

38mg/l and TDS 2384 mg/l exceeded etc., completely evagiye

reply is given, and analysis report also shows the Violatiop sti]

. "

l
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- w cause notice.
MPCB has not take any action except 1SSUIng sho

isr i bient
The MPCB has supplied copies of analysis report Air (am )

C . - tice alon
At different location which is a subject matter of no E

with reply. Hereto annexed and marked as Exhibit-K is a copy

of the show cause notice dated 18/11/2022. Hereto annexed and
marked as Exhibit-L is a copy of report of MPCB
16.0n 23/11/2022 the respondent company submitted reply that
they are complying with the Consent to operate for Coke Oven
plant and provided details and reports of the issues raised in the
show cause notice. Hereto annexed and marked as Exhibit-M is
a copy of reply dated 23/11/2022. This information is supplied
by MPCB under RTI Act on 1/02/2024.
17.Further, on 21/11/2022 MPCB observed non- compliance of
water used for slag cooling which was discharged into storm
water which further flows to natural nalla which ultimately leads
to Dharamter Creek also leakage and seepage was observed in
various plant and also was observed that colour of the storm
water drain is reddish brown which confirms contamination.
Spillage of raw material was also observed at transfer points etc.
Hereto annexed and marked as Exhibit-N is a copy of is a copy

the show cause notice dated 21/11/2022.
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18.0n 25/11/2022 The company replied to the show cause notice
with a flimsy reply that co incidentally on 03.11 2022 the water
jacket elbow got punctured in Shell-4 resulting in overflow and
pipeline got punctured therefore water was flown towards the
slag cooling collection pit. Hereto annexed and marked as
Exhibit-O is a copy of reply dated 25/11/2022.
19.0n 16/12/2022 MPCB issued show cause notice stating that the
Consent appraisal committee meeting was held on 20/12/2022
and it decided to defer the case for refusal of consent more
specifically for non-submission of documents and details of
ETP, for treatment of effluent generated from boiler, generation,
treatment and disposal of chemical sludge etc. Hereto annexed
and marked as Exhibit-P is a copy of is a copy the show cause
notice dated 16/12/2022
20.0n 20/12/2022 the respondent company Submitted a rely
annexing document required and clarification to the issues raised
by the MPCP. Hereto annexed and marked as Exhibit-Q is a

copy of reply dated 20/12/2022.

21.Thus, it is evident from the information supplied by the MPCRB

that none of these violation for which its issued show cause

z 1 i
; »% notices were placed before the committee, Though Mr. Killedar
;é 2 was one of the members on the committee repy ‘
: g,; : Presenting the
@

wedbiaz
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MPCB did not find it necessary to inform the show cause€ notices
given by them pertaining to air water and soil pollution for the
reason best known to them. The show cause notices are given in
view of the incidences arose when the committee was supposed
to make enquiry and supposed to submit its report to this
Hon’ble Tribunal. Therefore, the committee should have taken
cognizance of these reports and should have delt with these
reports. However, the report is completely silent about the same.
22.0n the contrary MPCB informed the complainant that the matter
is subjudice before this court and on the said flimsy ground none
of the show cause notices are taken to its logical end.
73 The contents of all show cause notices show the environmental
violations is going on continuously, for which show cause
notices are given replies were called for but no concrete action is
taken by MPCB against the Respondent company. On one hand
the MPCB is having power to impose penalties, to initiate
criminal action and further to restore/ restitute the damage
caused to the environment. The MPCP and CPCB are members
of the committee and they have entire data but they don’t want to
share it with the committee appointed by this tribunal obviously

to safeguard the interest of the company otherwise MPCB as

well as CBCB could have brought to the notice of yeh committee

2Bes
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appointed by this tribunal about the violation caused by the
company since 2015. Therefore, it is necessary that the strict
action should be taken against the officers of MPCB and CPCB
for hiding the information about the past violations from the

joint committee.
24.1 have taken out copy of a village map downloaded from
Revenue Department (land records) and also village form No. 8
: A showing the lands owned by the company in village
Kﬁ.ﬁnnache-la for the sake of convenience I have put two colours
on the said map, blue colour shows that the land owned by
company and pink colour shows lands owned by farmers of
members of Bapdev Mandal whose survey nos. list is enclosed to
the Original Application rest of the open land belongs to other
villagers and government. This village map shows that the lands
owned by the company are adjoining and in the vicinity of land
zoned by the members of Bhabhi Mandal to stop therefore the
applicant are directly affected and lands are used by the company
for dumping the waste. Hereto annexed and marked as Exhibit-
R is a copy of Map of village from Revenue department (Land

records).
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25.1 earnestly appeal this Hon’ble court to take cognizan o

. . . . AS - 3 N ‘e Or
various instances mentioned in each of the show caus

environment violations on each day and take action.

Whatever stated in the above said paragraphs are true and correct
facts which I believe to be true and correct and for that I have

signed hereunder.

Solemnly affirmed at Raigad ) [@»\/
On this &7 day of February, 2024 ) Applicant
Identified by me,

Advocate for the Applicant Before me,

BEFORE %ﬁw/y

Adv. Narendra H. Bafna
B.Com,LLB

NOTARY Gouvt. of Maharashtra

Reg No. 1334/2019

C/o0. Narendra Cloth Stores

L.B.S. Marg,Pen-Raigad-402107

Serial No. V2 0°
No. of Pages: &
Date 27/ & /2024

. 10..
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Phone : | 24010437/24020781
124Q37124/24035273

;7| Kalpataru Point, 3rd & 4th floar, Sion-

Fax  : | 24044532/24024066/24023516 | - o
' ‘ R L .| Planet Cinérna, Near Sion Circle, Sion {EJ,

Matunga Scheme Road No. 8, Opp. Cine '

Email : | rohg@mpcb.gov.in C T T iumbai - 400 022
Visit At : | http://mpeb.gov.in

MPCB/RO(HQYHWMC- 4 [ F Date: - | 6 1 9 /2020

To,

M/s. JSW Steel Limited

9110 113, Khar Karavi Dolvi, Pen,
Dist. Raigad '
E-Mail: avinash.shikhare@jsw.in

Sub: Show Cause Notice under Clause (b) of Sub-Section {4) of Section 26 of the Water
(Prevention & Control of Pollution) Act, 1974 and Section 21 of the Air {Prevention and

Transboundry Movement) Rules, 2016 w.rt. Annual Returns of Hazardous Waste to be
filed for the year 2018-20

Ref: 1. Consent to Operate and Authorization granted by MPC Board.
2. Annual Returns submitted by you for the year 2012-20 under the Hazardous &
other Wastes {Management & Transhoundry Movement) Rules, 20186,

WHEREAS, the Maharashtra Pollution Control Board has granted the Consent to
Operate u/s 26 of the Water (Prevention and Control of Pollution) Act, 1974 and u/s 21 of the
Air (Prevention and Control of Pollution) Act, 1981 & Authorization/Renewal of Authorization
Z under Rule 6 of the Hazardous and Other Wastes (Management and Trans-boundary
Movement) Rules, 2016 subject to certain terms and conditions.

. AND WHEREAS, as per the provisions of the Hazardous & other Wastes . .
'(Management & Transboundry Movement) Rules, 2016, it is ‘obligatory on your part to
maintain a record of hazardous and other wastes managed by you in Form 3 and prepare
and submit to the State Pollution Control Board, an annual return containing the details
specified in Form 4 on or before the 30™ day of June every financial year,

AND WHEREAS, this office is in receipt Annual report 2019-2020, online submitted
by you, After scrutiny of the report, it has been observed that generatlon and d|sposal of -
Hazardous waste ls NIL in tha fi nanc:al year 201 9-2020

NOW THEREFORE, you are directed to show cause as to why suitable legal action
shall not be taken against you as per provision under the Water (Prevention & Control of

Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981 and Hazardous
& Other Wastes (M & TM) Rules 2016.

Control of Pollution) Act, 1981 and Hazardous & other Wastes (Management & .
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12

Your reply to this notice along with raw material consumption and production details
far the year 2019-20 shall reach to this office as well as Concern SRO office within a period
of Seven days from the receipt of this communication, failing which; the Board will have no

© .,.option than-to initiate appropriate legal action against you, which please note.

W

(4 N. Gurav)
Regional Office (HQ)

Copy submitted to: P.S. to Member Secretary, for information

Copy to:
1. SRO - Raigad-ll - He is directed to take follow up and ensure the compliance of the
aforesaid directions on priority
2. Regional Qfﬁqe_r_— Raigad - information and necessary follow-up



Phone : +91 2143 277501-15
Fax . 4912142 277533/42
Website : www.jsw.in

ISW Steel /COP-2/ MPCB/2020
September 21, 2020
- The Regional Officer, {HQ),
Maharashtra Poliution Control Board,
37 Floor, Kaipataru Point,
Sion, Mumbai - 400 022.

Sub: Reply to Show Cause hotice for JSW Steel Ltd,, Dolv],-‘quer'_t:l_‘ause (b) of Sub. -
Section {4) of the Water [prevention and control of pollution) Act, 1974 and Section
21 of the Air {Prevention and control of pollution) Act 1981 and Hazardous Wastes
{Management & Handling) Rules 2016 w.r.t annual returns of Hazardous wastes filed

for the year 2019-20

Ref: 1) Your letter with Ref. No. MPCB/RO {HQ)/HWMC-417 Dated 16/09/2020.
2) submission of Form 4 for Hazardous Wastes Annual Returns for the period - ..

2015-20.
3} Consent to Operate received from MPCB for Coke Oven Plant Il

Dear Sir,

With reference to above, we have received your above letter on 16 September 2020
through e-mail and we humbly submit that M/s. JSW Steel Ltd,, Dolvi Is complying with

the Consent to Operate conditions under section 26 of The Water (prevention and .~ -
control of pollution) Act, 1974 and under section 21 of the Air {Prevention and control

of pollution) Act 1981 and Authorization under Rule 6 of Hazardous Wastes
{Management & Transbounbdary Movement) Rules 2016.

As per the Hazardous Wastes {Management & Transboundary Movement) Rules 2016,
we have submitted the form 4 in MPCB Portal through on line for all the plants before

. 30% june 2020 as per the guidelines.

Coke Oven Plant Il at JSW Steel Ltd is a new Plant and there is no generation of used
or spent Oil and other wastes like spent catalyst, Chemical Sludge, Decanter sludge for

the period 2019-20.

17, : Bendra{East); Mumbsi - §00.051.
\ Phone :-+8122 4265 1000
AnpaL  Part of O.P. Jindal Group Fax + 491 22 4286 3000



The Raw material censumption and Product/By-
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.. for Coke ovenplant of capacity 1.5 MTPA is as below.

product details for the year 2019-20

. |3-No | Name of the Product _ Quantity (MT)

[ | Raw Material

1 Coal (MT) 1917117
Product / By Product
1 Coke (Gross) (MT) 1353001
7 TarMTn 53629

3 [Benzol (MT) 5650

4 | Sulphar (M) Nil
5 | Coke Oven Gas [m3) 639104000

Hazardous Waste Detail for 2019-20

S. * | Name of. the HW / | Generationas [ Actual Mode of Disposal /
No | Category perthe | Generation Remarks
Consent B
1 | Used/SpentQil (5.1} | 15000 L/Yr Nit Will  be sold to
MPCB/CPCB authorised
recyclers. No generation
for the year 2019-20,
7 _ since this is a new plant
2 | Spent Nickel Catalyst 8T/Yr Nit This will be generated
(35.2) once in 3 to 4 years
during capital shutdown
and will be sold to
_ authorised recyclers !
. 3 [ Sludge from BOD 225 7/¥r Nil This is a new plant and
| plant (35.3) | nosludge generated
4 | Decanter Sludge | 156.25T/vr Nil This is a new plant and
(13.9) | no  decanter sludge
1 generation, Will be
recycled in coke oven
R _ . o , | process )
5} Cotton Wastes mixed 225 Kg/Yr Nil )Wl be used as fuel in | -
with Qil {5.2) Electric arc furnace

Sir, Col__<g Oven Plant If is a new plant and no

period FY 2015-20. We will time to time comply

| WS Paitof 0P dhoa Groip L

2

Hazardous Wastes generated for the
the Hazardous Wastes {Management
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& Transboundary Movement) Rules 2016 as per the generation of Wastes under
Hazardous Waste Category

Sir, with reference to above justification, we are committed to environment

protection and ensure you that we are in compliance to the ,c.oh'senj:, conditions as .-

stipulated by MPCB.

The above clarifications stated herein above, we request you to kindly accept our reply
and we would also like to assure you that we have not contravened any of the
provisions of under section 26 of The Water {prevention and control of poliution) Act,
1974 and under section 21 of the Air {Prevention and control of poilution) Act 1981
_and -Authorization under Rule 6 of Hazardous Wastes. (Management &._.
Transbounbdary Movement) Rules 2016.

Also it is our humble request you to please withdraw the show cause notice issued
against our industry.

Thanking you,
.ForJSW Steel Ltd., Dolvi.

Dr Anand Rai
General Manager (Head - Environment)

€C: 1. Regional Officer, Raigad, MPCB, CBD Belapur, Navi Mumbai.
2. Sub-Regional Officer, Raigad il, MPCB, CBD, Belapur, Navi Mumbai.

4. Parof O. R Jindal Group
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Tel: 24010437/24020781/24014701 — Kalpataru Point, 2 - 4% Floor
: Fax: 24024068 / 24023515 smmemsssowm | Opp. Cine Planet Cinema,
. Website: http//mpcbpahuicio @ Near Sion Gircle, Sion ()
E-mail: cac-cell@mpch.gov.in Mixnibai-400 022,
No. BO/CAC-CELL/SCN/TB- 2433 300002 Date: - 3¢/0.5 2021
- To,

M/s JSW Steel Plant- Ready Mix Concrete Plant,
'S.No.28,29 & 115 of Khar Karav village & Beneghat village
Geetapuram Dolvi Tal-Pen, Dist-Reigad.

Sub: Show Cause Notice under the provisions of Water (P & CP) Act, 1974 and
Air (P & CP), 1081 for refusal of renewal of consent to operate.

Ref: (1) Your application for renewal of consent vide UAN No, 0060_1’02768. -
(2) Minutes of Consent Appraisal Committee meeting held. an 17.03.2021.

sestcnsends

WHEREAS, you have applied for remewal of consent to operate as per the
provisions of Section 26 of the Water (Prevention and Control of Pollution) Act, 1974;
under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 and
Hazardous and Other Wastes (Management & TranSboundaryMoveme‘nt) Rules;.__z(}le'g‘ )

AND WHEREAS, your consent application was placed beforé Consent Appraisal
Comumittee meeting held on 17.03.2021 and it was decided to defer the case and issue

ghow cause notice for refusal of consent as the industry has not provided adequate dif

pollution control system to the RMC plant

~ AND THEREFQRE, you are now directed to Show Cause as to why, your .
| application for renewal of Consent to aperate for RMC Plant shall not be refused under
the provisions of Water (P & CP) Act, 1974 and Air (P & GP) Act, 1981, and also why
fusther necessary legal action shall not be initiated under the provision of above said- Act
against you.

You are instructed to submit your reply within 07 days after recsipt of this. letter,
. failure to. this, it will be presumed that you have nothing tg say and final refusal a;f_

Consent will be issued, which may pléase be noted. _ e

{P.K Mirashe)
Assistant Secretary (Tech.)
Copy for necessary action to:-
. Regional Officer, Raigad / Sub-Regional Officer, M.P.C Board, Raigad-II. - To ensure that
SCN to be served to the unit & report the compliance accordingly within 7 days. ' ‘




MAHARASHTRA POB‘[?[Q'YON CONTROL BOARD

Regional Office, Raigad

Phone: - (022) - 2757 6034 (RS Raigad Bhavan, 6th Floor,
Fax.: - (022) - 2756 2132 MAHARASHTRA Sec-11, C.B.D. Belapur,
E-mail: - roraigad@mpcb.gov.in Navi Mumbai 400 614.
Website: - http//mpecb.gov.in o

No.BO/RO-Raigad/SCN/TB- 21080 000F Date: 04 o8 -zo2]

To,

M/s. JSW Steel Itd.,

(Hot Strip Mill Plant-3.5 MTPA),
Geetapuram, Village Dolvi,

Tal. Pen, Dist. Raigad.

Sub:- Show Cause Notice for Closure under section 33A of the Water (P
& CP) Act, 1974 & under section 31A of the Air (P. & C.P.) Act, 1981
and the Hazardous & Other Waste (Management & Transboundry
Movement) Rules, 2016

Ref: - 1) Consent granted by the Board vide consent no. BOICAC-

Cell/lUAN No. 0000045821-18/CAC-1811000099 dated 02.11.2018
which is valid upto 30.04.2023.

2) Direction letter issued dated 05.08.2020.

3) Complaint received from Kailash Anerao dated 05.07.2021.

4) Visit of Board Official dated 06.07.2021.

5) Action proposal approved by HQ vide Legal Unique No. MPCB-
LEGAL_ACTIONS- 310820014, dtd. 16.07.2021.

WHEREAS, you are operating the unit in the Water Pollution Prevention Area declared
under the Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
Pollution) Act, 1981 and the Hazardous & Other Waste (Management & Transboundary
Movement) Rules, 2016

AND WHEREAS, Board has granted Consent to Operate to your unit under the said Acts
with certain terms & conditions which is valid upto 30.04.2023 and it is obligatory on your part to
comply the consent conditions imposed in the Consent to Operate.

AND WHEREAS, the Board had issued direction letter dated 05.08.2020, and directed
to comply the following directions;

1.

Industry shall comply with all conditions prescribed in the consent issued by the
Board and dispose off the existing as well as proposed generated slag as per
consent conditions at designated places in scientific manner.

You shall explore the possibilities of utilization of slag in cement manufacturing,
used as aggregates in civil and road construction and brick manufacturing activity
including land reclamation, and in marine applications as per CPCB guidelines
without violations of consent conditions.

You shall strictly follow the guidelines on handling and management of High
Volume Low Effect Waste- Slag from pyrometallurigcal operations of Iron and
Steel and Ferrous Alloy units prepared by CPCB.

You shall take all precautionary measures to avoid any soil contamination,

groundwater and surface water pollution, also any adverse effect on environment
and nearby villagers.
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5. You shall strictly comply with all consent conditions CPCB guidelines and orders
issued by Hon'ble NGT.

AND WHEREAS, this office is in receipt of complaint from twitter handle of Kailash
Anerao dated 05.07.2021 regarding dumping of toxic coal flyash alongside the Mumbai-Goa
Highway on rice fields and wet land of village Gadap. Accordingly, Board Official visited the said
site for investigation and observed that landfilling/disposal of slag mixed soil was being done of
about10 to 12 feet height covered almost one acre of above said land parcel. The water sample
collected from the said land parcel shows pH about 9-10 which is alkaline in nature. The said
alkaline water may percolate the ground water as well as pollute the rice fields of nearby areas.
You have failed to comply the direction issued by the Board with respect to slag disposal.

AND WHEREAS, Sub-Regional Officer, Raigad-2 has forwarded the action proposal to
initiate action against your unit due to above non-compliance.

AND WHEREAS, after examining the records of your case, the reports the official of the
Board &after necessary inquiry, | am satisfied that you have made grave & sudden injury to the
Environment. It shows that your negative attitude towards compliance of provision of various
environmental enactments.

NOW THEREFORE, in exercise of the powers conferred by the Board upon me u/s 33A
of the Water (Prevention & Control of Pollution) Act, 1974 & u/s. 31A of Air (Prevention & Control
of Pollution) Act, 1981, you are hereby directed to show cause as to,

1) Why your industry shall not be closed down?

2) Why legal action shall not be initiated against your unit?

3) Why your Bank Guarantee shall not be forfeited?

4) Why environment compensation shall not be imposed on you as per CPCB
Guidelines for the above non compliances?

Your reply shall reach this office within 7-days period from the receipt of this Show
Cause Notice failing which, further legal action will be initiated which may result in closure of

(V. V. Killedar)
Regional Officer, Raigad

Copy Submitted to:
1. Regional Officer (HQ), Sion, M.P.C. Board, Mumbai

Copy to:-
1. Sub-Regional Officer, MPC Board, Raigad-2 — You are instructed to serve the copy of
SCN & submit compliance immediately.
2. Master file
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Dotul Works: Geelapuram,

Detyl, Taluea - Parn,

[ist Ayt - 402 107, Mabarashira, India.
CIN. L27102MHISB4PLCIS2R2S
Phone - +81 2143 27780118

Fax - +91 2143 27750542
Wehaile ~ wawjsain
ISWSLENV/MPTB/2021.
Date: 7" August 2021
BY Hand Delivery
T

The Regional Officer, Raigad,
Maharashtra Pollution Control Board,
Raigad Bhavan, Gth Floor,

Sector 11, CBD, Belapur,

Navi Mumbai - 400 &14.

sub: Show cause notice for Closure under section 33 A of the Water (P & CP) Act 1974 &
under section 31 A of the Air (P & C.F) Act 1881 and the Hazardous & Other Waste
{Management & Transboundary Movement] Rules 2016

Ref: 1. Your latter No. BO/RO-Raigad/SCN/TB-2108040007 dated 04/08/2021.
2 Our letter No. ISWSL/MPCB/ENV/2020 dated 06/08/2020

Respected Sir,

We are in receipt of your letter dated 04/08/2021 through your email dated 04/08/2021
which was received by us at 05,23 pm and in reply theroto we have to state as under;

We are very surprised to receive the show cause notice (SCN) from your office based on a
twitter complaint regarding alleged dumping of toxic coal fly ash alongside Mumbai goa
highway an rice field and wet land of village Gadab.

The allegation is regarding dumping of toxic coal fly ash which is not at all produced in our
factory, hence, the complaint is false & baseless

We state that some anti-social elements with vested interests are witfully complaining against
us without wverifying the facts only with an intent te tarnish our image and create false
documents, There is no wet land as declared by the NCSCM in the alleged area. Our EC and
CTO/ CTE mentions that there is no fly ash generated, The allegations itself are without any
basis. The complainant is not coming farward 10 point the exact place where so called
dumping took place. Just vague and unfounded basis of allegations are made against us.

We state that even when the samples were taken the main allegation regarding fiy ash was

not found at all. The allegations were utterly false. And that is the reason the complainant did
not come forward and simply filed it on twitter.

We urge your good self to please verify the credentials of the complainant going forward as
they may have the molive to cause damage to our name only,

Regd. Offloa: JSW Cenlre,
¢ 1 Bamdra Kuda Complox,
i Bandra(East), Mumbai - 400 051,

Nl | Phane  : 81 22 4266 1000
IADAL  Pan of OF Jindal Group Fax 6 22 4286 3000




2770

=

JsSw

Further, we also refer to our reply dated 6th Avgust, 2020 which was also filed in Hen'ble NGT
in a case. We state that we are adhering to all the same very scrupousely and that there are
no violations as mentioned in the CTO/CTE issued to us.

Coming to the point of concern for us is that the area where the landfilling was found is not
in our control and is beyond the factory premises. The concerned farmer must have taken it
for his own use and thal we as company have not dane it Further, as per the directions issued
to us in August 2020 we are doing land filling in low lying area for land reclamation only.

Without prejudice to the aforesaid facts and observation we have to further state as under;

1. That, we have been granted Consent to Operate for our diffarent plants of Integrated Steel
plant under the relevant sections of the Water Act, Air Act and Hazardous Waste Rules 2016
and related amendmaents therein,

And that, we have taken adeguate control measures and installed paollution control devices
and treatment plants with one of the best availabie technologies at all units in our plant to
control and prevent polluticn from all sources. JSW Steel Ltd., Dobla is complying the
stipulated Consent conditions time to time.

2. The Blast Furnace Slag is generated from the Blast Furnace 1 and is 100 % utilized for cement
making

3. Steel slag generated from Electric Are Furnace (EAF) and currently utilizing these slags in
various applications in line with tha recommendations made by Central Pollution Control
board and Bureau of indian Standard [BIS) Guidelines as follows:

i) As per Hazardous and Other Wastes (Management and Transboundary Movement)
Rules, 2016, high volume low effect wastes ie. Steel slag i non-hazardous in nature.
Therefare, it is not having adverse effect on nature and human health,

i) We have already been working with reputed institutes like Central Road Research
Institute (CRRI), Central Building Rescarch Institute (CBRI), NT- Mumbai and Central
Water Power Research Station (OWPRS) for usage of steel slag in a Sclentific manner for
varigus construction purposes, CBRI & CRRI has carried out leaching test of steel slag and
found good material {report of Leaching test of CBRI is attached as Annexure 1).

iii) Steel slag can be used for various applications like Civil Construction, Soil Conditioner,
Aggregates for Roads, making Blocks/Tiles etc. However, pH of steel slag is slightly

alkaline due to presence of lime content due to Limestane which is used in manufacturing
of liquid metal.

iv} Steel slag is used as a substitute for limestone in agricultural applications for its use in
reclamation of acidic soils, In addition to the liming materials, steal slag contains various
concentrations of plant micro nutrients, such P, §, Mn, Fe, and Mo.

v) Steel slag is good substitute of river sand for utilization in construction purpose and BIS
has allowed as fine aggregates (15 — 383} for construction purpose.

3 ’

HADAL Pard of OUP. Jivlal Groun
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vi) Ministry of Road Transport & Highway has also issued a Circular dated 21.07,2020 for
using af steel slag as manufactured aggregate in Highways as per vide clause no 4.2.1, IS:
383-2016 {Annexure 2},

vii)  Solid waste generated from different units of the plant are being reutilized in various
processes of iron and steel making in the most scientific and effective manner and in
strict compliance to the consent conditions as permitted by MPCB and as per the
guidelines of Corporate Hesponsibility for Environment Protection (CREP) for lron and
Steel Industries.

We conflirm to strictly comply with all the conditions stiputated from time to time and follow
the CPCB guidelines and orders issued by Hon'ble NGT for utilization of steel slag.

The complaint received from Mr. Kailash Anerao over twitter on 05/07/2021 regarding
dumping of toxic coal fiy ash alongside of the Mumbai Goa highway on rice fields and wet
land of village Gadab is totally incorrect and misicading and thus is not done by our industry,
since our industry is not generating any coal fiy ash from the plant. The report of the field
officer of MPCB also does not mentions about the same. However, the Slag generated from
the Steel plant is used for land reclamation as per the individual request letter received from
the land owners in some cases. As mentioned above the slag is a separate revenue source for
us in near future and thus it is natural that we will not be sending it outside our premises,

We would once again like to reiterate the fact that we have not knowingly or wilfully violated
any provisions or the consent conditions of the Water Act 1974, the Air Act 1981 or the
Environment (Protection) Act 1986.

With reference to aur above point wise clarifications and commitment towards environment
protection, it may please may be reaffirmed that JSW Steel Ltd., Dolvi is complying with all
the provisions of The Hazardous Wastes (Management & handling) Rules 2016 and
recommendations and suggested by Hon'ble NGT compliance time to time.

We hereby, humbly submit our reply to the above mentioned show cause in order and

request your kindself not to initiate any further action and kindly withdraw the Proposed
Directions and oblige.

Thanking You,

Yours Faithfully,

For ISW Steel Ltd., Dolvi Works,
- :

i

.

e

L]
b
Authorized Signatary,

& 5
1. The Regional Officer (HQ), MPCB, Sion, Mumbai
2. The Sub- Regional Officer, Raigad -11, MPCB, Ralgad Bhavan, 6th Floor, CRD, Navi Mumbai.

Parl of OF Jiwdal Group
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ANNEXURE 1

Steel Slag Analysis Report by
Central Building Research Institute (CBRI),
New Delhi
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and its sultabilty as construction malerials However, the leaching behaviour of EAF
slag aggregale in concrete, slabiity of concrete, and durabilily s under progress. EAF

slag based concrete might resulls i very 18ss leaching of toxic metfais due o masking
effecl {Poon et al. 1985, Shively et al 19586)

2. EXPERIMENTAL STUDIES
2.1 Materials

EAF slag was collected from M/s JSW Steel Ltd., Dolvi, Maharashtra, India. It was
biack in colour with oorous lexture as shown in Figure 1, For the leaching analysis,
EAF slag, deionized water (DI H:0}, scefic acid {Thomas Baker), NaOH (97%

Laboratory reagent grade, Thomas Baker) and HO! {35-38% Laboratory reagent
grade, Thomas Baker] have bean

used as received withoul any further
purification/treatment.

Table 2 Hlus!ratééz tha: physical pmperhes of [:AF sia gtac
leaching analysis, Spacific gravity and water ahaorphon ‘e_ 15 ! wperfor'mpiﬁ per IS
2386-3 (IS 1863). Maximum slze of crushed EAF slag v;és 20 ’“131 Bulk éensity and
void conienl !est vas performed according to 1S 2388.3 {13 1963). While impact value
and l:rushing vaiue tests were perfor mad as per 1S 2386-4 (IS 1963), Thgv!@thyiahe-

glycal !em} was pedormed to detennine the free Cad contenl in dcrfédanca with
..Eavel&ana and Javed (1982).

Table 2. Froporli&s of EAF stag .:a
" Paramelers of toarse aggregatles = EAF slag Sand ﬁermisyme fimits
. ‘ coarsa slone {15363-2016)
L, .21 : aggrgate COBIE8. 6 sy g
: b4 42§ . £ 5.r) _aggregate . ¥
Specilic gravity 7 I %%% s
Waler absorption (%) 1.38 DVBQ i
Bulk density {kg/m?) 1800 1 .;330
ﬁ Q CSIR-Cantral Bullding Rasearch Ia-.:ﬁilult.-.ﬁ&:-rkpa-?;;hfssrm S . Rt

Page 12of30
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Lol foars oo BAE Shove gomed di4 Srone i .
S "g ﬂd{‘“ tour of EAF Slag onet tig Sustaisabic Agplicitions ax Donsivee o Miterial

Vold content (%)

e ; 52 00 43.12 -
esislance to fragmentation (9 W) 17.74 18.30 30, mani ‘
Aggregale crushing value (%) 24.26 25.23 30, mgx;mfuf:
Los-Angeles abrasion resisiance 1%} 231446 2345 30' rIaERimLm

Free CaO delermination B .69 . o ‘

2.2 Physico-chemical Characterization

EAF slag was charactenized for ils mineralogy trough XRD patiern using Rigaku X-ray

diffractometer wilh wavelength 1.5418740 A (Cu-K). Tho room tempsrature was

maimnained at 25°C with scanning eate of 1%in during the analysis. X'Pert High Score
Plus software was used for the crystalline phase identification,  The quanlitative
analysis for present phases was alsa parfarmed by Rietveld refinement with the

GSAS-EXPGUI software (Larson and Dresle, | 2004) The y° was used 1o represent the

fiting accuracy (goodness of fit) (Young, 1935), Minerals composition of EAF slag was
estimated by with X-ray flucrescence {XRE, Bruker S4 Pioneer speclromeler). This
technigue measures tha flucrescent emiltad from Lhﬂ sewmary X~ray w‘hen a primary
X-ray source exited it Characleristic fluarescent Xray“ of aartlcu' wawlength
emitted from sample aller excitation is unique far the s;mmfa-*kéieme’ﬁf 5 'chalﬁs wire
analyzed by digital sH meter lEm Speciralab), ulactrscai cpnd:z !19 meteg {F!“anna
Instrumenits), ICPMS analys's [F’e:km Elmer, Modsl 1o, -’faz_ﬁix DRC»Q
(Pridigy 7) high disparsion instriment. FE-SEM was. peﬁafmad f_" ¥ _.
analysis of EAF slag. 1l is powerful version of mmrosccpa wluch uéésghigh-energy
electron beam instead of light lo generate variely of mgﬁals s’uch as z.ecmdary
electrons, X-rays and rellected electrons from the surface .of sutld sampzesv In FE-
SEM, the electrons are gan@rated from thin-and shara lungs;an needle under electric
field. The sample was gold coaled befoie the analysns and the araiyzed The voliage

requzrmeﬂts betwean the turgsten cathode and anode are 0.5-30 KV in the presence
of hight vacuum The focused and accalerated slectrons bombard the surface of the
sample aﬁﬂ sem-ndary electrons are gencraled from  samgple. Thesa secandary
elaclrﬂﬁs are caught by deteclor and genarate an elecironle signal. |

2.3 Slgestion and ICPIS analysis

ICP-MS was performed for the heavy! loxic metal analysis of raw EAF slag using
Perkin Elmer (Model- ELAN GRC-e) inductively Coupled Plasma Mass Spectrometry
(ICP-MS). The instrument had the dataclion range and Iimit from U fo U, up to sub ppb
with frequency and power of 40 MHz and 1800 Watis respectivaly. The concentric
quartz rod, alumina inector and Scoll type soray chamber were used for Ihe analysis.
The EAF slag fines were ground o fine powder In a clean pulveriser. Then 1 g of

3 g CSIR-Central Building Hagesret instiute. Roorkpa-247 GAT pagg 13 of 3]
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sample was taken in a Teflon beaker and digested with solution of 4 mbL hydrofluoric
acid and B mL of Nitric acid on o hot plate and conled, filtered and made wp to 50 mL
with ultrapure waler of resistivity 182 MQ'cn. All the glass-wara and polythene flasks
werg cleaned with 2% viv nitric acid rinsed with ultrapure watar and dried to use in
sampla preparation. Since the samples were being tested for heavy and trace metals,
they ware digested in controlied atmosphere. Ultrapure acids (pro-curad from E-Merck,
Ingia) were used for digestion of samples and blank test. The study also compared the
obtained values in original EAF slag itsell with the maximum allowed concentration

levels specified by the EPA (US Envionmental Proleclion Agency) for leachate
samplas of various heavy and trace matals

24 Leaching analysis

The Ieaching test for EAF glag was performad using thres drffemm aralysis namely
sequential batch watsr leach test (SWLT), toxicity rharac:ﬁensticﬁem;hing procedurs
(TCLP} and balch method. The leaching analysis. for deﬁarent toxic méta!s at different
pH was analyzed through these matheds, Slag partice size i}st'gfiuencea leamlng test
results, That (s why, particle size of EAF slag was selected 2 n\ﬂtr{%p:-‘LT—-Whanas
averagae 10 mm sized EAF slag aqor Lgate for TCLP and mndlf)gd.h_ ' : melbud,,th
was studled as per standard procedure given in ASTM DJQET Elﬁ\ '_ _i thoe: 1311, and
European standard EM 1245? 2ires nechvely The coarse’ aggrag%e m T trucﬁon is

usually passing from 20 mm, retamac.f an 4.75 mn w‘ha:e:as ﬂnﬁa ‘Grrate passi

mm average EAF slag aggregale was used for lnvﬁstsgaums {g“iaiace ﬁf 4mm down

aggregates as per EN 12457-2. Although, standard procedure (SWLT and TCLP) have
been applied for.the laaching test of CAE slag.

241 anuential batch water leach tests (SWLT)

j’

Sequent»ai batch water leach test (SWLT) was carried oul as per ﬁ.sm 03087

standard. One standard sampie (T0) was prepared by iaking 2.5 g of dry EAF slag
having parlicle size = 2 mm. The samples were placed in round Bollom flask and
added 50 mL of 0.02 M NaC! infiuent solution The resultant reaction mixture of pH
10.20 Wﬁsqfﬂdce on constant stirring at 29 am for 18 b {Figuro 21, Afterward, the

sample was kept on centrifuge at GLOD epm for 15 minutes to further sellie the partcies
Bnd the suspension was separated via syfings filler (0.2 yim) Finally, filterad solution

was subjected for plectrical cond Lotivity (EC), pH and ICP-OES analysis. In addition to

2 — i N
\gh J::L “5iR- Csndr 2l D-\Flld” i} Feseart 1"4!\'0‘.@ '2"‘(:‘ R, “7 6&7

e e

I S —



2776

f-&ﬂu‘f'ﬂiﬂg Rﬂicﬁwmi! of _EEAI ‘-'a_;, atriif 1t Sesrailile Applizationg as Construcrion Mateviaf

the standard sample (TQ), fiva differant samplas were also pregared by the samea

methad but with differert pH, which were regulated with the addition of acidgie or basie

solutions. These five samples wars preparad with pH of 4.0, 5.3, 61, 7.2and 8.5 The
leachates of these samples were also cobected and reprezented as T1, T2, T3, T4

and TS respectivaly. All lsachates samples were stored in closed vessels and
analyzed,

Figure 2: Sequential batch water leach test {SWLT) and Iaachataa of EAF siaa at
various pH. - %
2.4.2 Toxicity characteristics of leaching procedure {TCLP) mathod

Leaching of hazardous metals/elements was also aﬂa!yzed by =Oxhcily7‘e§mfactehstlcs
of leaching procedure (TCLP) (EPA method-1211), In this mp’hod o extract fulds
samples wers prepared. Exiract fluid 5awple ONe vas pfapareﬁ by Eh@%ﬁ%imon 67 5.7
ml. of glaciel acelic acid, 50 mL D HaO &nd 543 mL o 1N:NSOH soiution in
volumetric flask, Rasultant solution was diuted with DI watﬂr fﬁpﬁt ne litre with
racorded pH af 4.93, ‘Second axtract fluid sempletwas made bsr aadition of 5.7 mL
glacial acetic acid and 50 mL DI Hz0. Resullant solution“was oillted with DI water up
to one litre with the recordad pH of 2.88 Both samples were nomenclature as sample
P1 and:P2for pH 4.3 and pH 2.88 respectively. The prepared axtract was subjected
for anaiys)a of toxicity af EAF slag, The EAF slag particles of 10 mm 5|ze \w:re used.
The sdfsﬂiquid ratic of 1 was employed in this method. Agitator mtawr rotated the

resultant reaction misiure lor 18 hours. After that, leachates wers collected through
vacuum filtration,

2.4.3 Batch test
Balch imchlng 1a-xt I tha peafarrad choice ol the Inboralary seale for regulatory

assessmen! dua to their simplicity, reproducibility and shorl ime seguiremenis. For the
leaching analysis of EAF slag, modified batch test (European standard EN 12457-2)
was employed (Windt et al. 2011). The EAF slag was crushed and sieved from 12 mm

§ ﬁ C"‘IR-("eerw Buluw; Regearch laatilule, Rucﬁaeg-zd? &5:’ Pags 16 of 3C
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sleve and ralained on 10 mm siave 1 kg of EAF slag sample was collected wilh
particle size = 10 mm. The test samples were washed three times with deignized water
and placed in a 3 lire borosil glass container and filled with 1 litre deionized wataras a
leaching sofution. For 1:1 solidfiguid ratic, authors have used 1 1:‘I~:§ flguid fo solid. The
tests were performed under closed condilions, preventing any significant atmospheric
inputs of carben dioxide and oxygen. The resutant mixtures were kept for 5 days and
agltaled every day for 5 minutes (Figure 2). The leaching tesls were performed at pH =
4, 5 and 6. For maintzining the pH of dalonized water 1M HCI solution was used. After
that, the oblained leachates wers collacted through fillration {Figure 4). The leachates
were represented as B1, B2, 83, B4, BS and B6 for § days, 10 days, 15 days, 30 days,
48 days and 60 days respoclively a! pH 4. Similarly, leachates of pH = 5 and pH= 8
samples were represented as C1, G2, C3, C4, C5 and CB anq D1, D2, D3, D4, D5 and
D6 respeclively. The obtained leachates were maracl;a'ri'zéd' through ICP-QOES
analysis. The pH values measured In.the vessels ﬂorre..pon @Q 0 the natural pH
resulling from the interactions between EAF stenl slag emd _..a Ieachates A small

volume (8 few ml) of the leachale ‘was sampled st r:urferan! ﬁpﬁ%m Tha same
volume of ultra-pure waler in order {o mamlaxn @ confstaq LIS ratic to Iibii the

redox state of Cr, Fe and V in lha ‘cachales was not detg i
the concentrations reported corro*;pnnd !o total coﬁ

1. 010
.
bzpiasmd — Faw sy

s L ey

Flgure 3 Leachlng setup fur thu EAF slag by uﬂing batch melhod

; & CEIR-Cenfral Building Feasarch Institule, Rearkas-247 GG; R St

F'ngamoi:sﬂ
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Figure 4: Batch test of EAF slag for §, 10, 15, 30, 45, and §5 days at pH = 6.

3. RESULTS AND DISCUSSION
3.1 Physico-chemical Characterization

XRF analysis has performed o determing the chemical composition of EAF slag and
representac in Tabie 3. Significant concentration of Ee.;"(‘}a. Si, Al Mgy and Mn are
observed. Chemical compositions exhibit about 75%' c‘dnzeﬁl of iron, calcium and
silicon oxides while some other minor concentration  of « oxadea of . magnasium,
aluminium, an¢ manganese have besen obsarved The crystaﬁtnw ‘.ura of EAF slag
has charactenzed through powder Xoray diffraction paltem F‘:gure 5 ex % the. XRD
pattem of EAF slag, which contains uf iron oxides mmarals gehieraate te, wustite
and magnetite are the iren minerals detecled lhrou-'*h XRD‘anaiysls e
Table 3, Chemical compositiona of EAF slag

Oxides Cal WFe0 Si02  AlDs MgO Mn !,L,rz{); :%Q%? Otners
a | | C?L :nvfl

Weight,  35.62 -25 ‘65 1831 722 469 . é_:__'_s:-;,.{n;ﬁa ?-_.- G708 334
% e kS ]

; o - H-CSIR-Camral Building Ressan: insildes, Roorkes-247 867 Pa;‘i 1ot 340
e
7 et



2779

Lm&hmg Beﬁmw&ur & f EAF Stag and it Susnainable Applications of bmfmc-uon Material

(L jepes - Gehlenite
u £y
i *- Lamite
00D ‘
- ) - Wustite
. 5000 §- Magnetite
= | L
ﬂ i &= MgO
= 4000 s il .
2 ¥ P |
g% = Ty e
£ e ML
| L | % g el
/ VMWQ ! -“i,ﬁ '
1000
% 20 3 a4t e

2Theta

form of iron cxide, was also pre"t:m’ While. a‘l:mina nch rp‘
present in EAF slag

Table 4. Crystalllne phases pmsnnt In EAF siag (Rlcweid melhod)
EAF Slag | -

umpmmc‘s Ejgm
_ﬁWus B Magneuti| ~ JGehlenite) Poriciase | Portlandite | %)
?:’" 4

i e Lails PP 3 o f‘? .
Compositio] 17 1 \ BT [sgp | 20T Taz | 48 [ 3l
nwt %) |

1
I . -

AR 4 t 3

Figure 6 (a) llustraies the mecroscopic analysis of EAF slag at 5000x, EAF slag
appeared rough in surface texturs. The SEWM analgsis revealed that dispersion of
different mineral phasas namely larmile, gehlenia, wastita and magnetlte is the reason
of rough surface texture of EAF slag On tha other hand, the EDX analyzic shows that
the main elements in EAF slag are 'ron, calelum, sillcon, aluminum and magnesium as

i &[‘ CEIR-Cantral Budding Susvarch nstitute, Roorkee-247 807 o

Page 13 of 30
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shown in Fig 6

{b). The resulls obtained of EDXS analysis are also in symmelry with
the XRD analysis

-

Figura 6: (a) Surface morphology of EAF slag, (b) EDX pattern of EAF slag. (*L:
Larnite; G: Gehlenite; W: Wustite; M: Magnetite),
So, for the analysis of essenliul compositions .fcortamlnatxon's af metals of EAF slag,
ICPMS analysis of as recelved EAF aggregates ww; per!»nrmaﬁ Details of
contamination aof heavy 1oxic metals are given in tha Tabia Th& ICF!.-15 anatys:s
indicates that EAF slag contains hlgher concanlrahon al calr..u:n man a%d ‘manganese
but heavy metals such as As, Hg, Cd end Cr (V) were also fnu%i., in very low

contaminagtion under {he pnrmn%:he limits gwan in 18-383-2016 for% eaudns as
aggregales. gt

Table 5. ICPMS analysis of EAF slag.

§N. ElemenisiMetals  Concenitation [pp*ﬂ} ~ Pemizsible maxiimits
_ Eid o ;1pm‘L:as per 15383-2018
¥ As 056 x 107 : 150
2. e HE 0.22 » 10°% 15
- J7 Mg . 830.8 x 107! -
4 4 Crpwy 540.2 x 109 250 /
5,/ Mn 2974,7 % 109 .
6. Fa 10151.3 = 10 -
1. Co 6.7 x 10 .
8. Ni 245.5% 103 ;
a. L Cus 51,1 % 102 3
10, 1swszhd 1659 x 10 ;
1. cd 10.8 x 107 150
12, Pb 46.5 » 10 150
13 Ba 139426 x 10 , .

. CSIR Cant r-ﬂ Bullding Rasasich Institte, Rourtkee-287 967 Paga 12 af 30
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3.2 Leaching analysis

3.2.1 Sequential batch water leach tests (SWLT) analysis
Table 6 shows pH of di

-

pH = 13 was obs
reported res
sla
leachates exhibit higher pH (Juengar el al 2006 Ozkeok et al. 2016),
Table 6. Leachates pH from SWLT method

SN - Sample ~____pHgofleachales
1 T0 13.5
2 T 13.8
3. T2 13.7
4 T3 13.7
5 T4 13.8
& 15 " 1 3.?

SN.

: VTG‘ L
Ty 38 i
T2 ¥ B

T3 o i v
T4 =i %
olB y

~omauUN

Moreaver, the entire six feachates samples (TO. T1, 72, T3, T4 and T5) were analyzed
through C P-OES analysis. Table 8 illustrates the loaching cunwentrallgri of heavy
metais, The obtained results insured that the signficant metal cmca";lmian WES
m:ﬁrded and found thig balowllowar a5 per regularity limits, Cr was’ not petactad with in

the leachates at any pH valua while Co was present well within permissihle limit al the
acidic pH in case of leachate T

While other hazardous heavy metals e.g. As, NI, Cu
and Pd mru not delecled in the leaghates. Cd was alsn detetled. wﬂh negligible

ouncantratnon which also found within the permissible Himit, Evan most of the metals
concentrations were nbserved approximately negligible, The leaching of Ca and B was
Increased as per ASTM method in comparison ol digestion method applied for raw

3o

CEIT-Cantrsl Buliding Rosearh Innlinte, Mﬂff\»‘e\e-zq,r‘(,s? e ) Pa&%mac

Herent leachates samples generated throygh SWLT analysis.
erved for all the samples, which are also good agresment with
ults of steel slag pH = 12 6 {Daviogiu et al. 201 A). It is well known that EAF
g contalns efficient quantity of free hme and sama other metal oxides that's why

S A A

ot P e 5 et e
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EAF slag analysis. This trend of more Ca leaching is observed due 1o frea lime, ang

hydrated calcium silicale. Those rompauma might be removed or bound duting
filtration in digestion process (Dayleglu et al, 20 18)

Table 8. ICPMS analysis of six laachates sam ple.

Elements/Metsls — — ———— Concentration f.p{)i'ﬂT o

TO i 12 T3 T4 T5
X As(l1) 0 5 6 g 0
2. Mo 0059 0055 00558 00552 00585 0.0632
4 My Q a 0 0 0 0
4, Cr{\1) 0 0 0 0 i 0
5, Mn f i o 0 8} 0
6. Fe il ¢ ] 0 0 4]
7. Co 0.0025 0 0 0 o 0
8. i 0 ] 0 0 0 0
8. Cu 0 ] Opade® O % O 0
10, Zn 0.0004 00005 00005 0.0005  0.0007 " 0.0008
1. Cd 0.003 0002 000337 0.0034 0.0035 0.0036
12. Pb 0 0 ) ol .~ 8o’ 0
13. Ca 107.0408 73.8859 63,8252 .70.2740° 046655 1000879
14, B 171240 178 127540 21474 1 A0HEIR 0.4482
18. Ba 01422 © 0127 01139 01128 0170‘&*‘“ 0.1780

3.2.2 Toxicity characteristics leaching pmccdure (TCLP) malhod Bl
Table § ilustrates the pH, clectrical COMU\.UVIW {EC), and ICP@ES ana:ysia pH
values of laachales were found alkaline, which is due io ‘lhe rm:ur@l heavy metals

leaching at pH 2.88. The 1CP-OES teost resulls fm (taﬁerent leachates are preaented in
Table 10. B and Ba extibil tha maximum Cont:anb'ahnn of leached out hazardous
melals, The !eaohmg of heavy metals found more in leachale sample P2, which is also
the reason { fnr Mlmmcal conductivity of this sample, However, the cancentrations
of all m lﬁs did“not exceed the roguiatory fimit of TCLP test, The nbtafntad rgsulls
raprasent that there are no hazardous metal leaches out rrarn the EAF stag at bolh pH
= 453 and 2.88-Héwever, leaching concetration of Ca was increased as per TOLP
method in comparison of ASTM and Baich mathed.

Table 9. pH and Electrical Conductivity of TCLP leachatea.

Laamate«s §§mp!e pH Electical Conduciivity
P1 RikF N 69.5
P2 1189 72 6

i C8IR-Cenlral Building Ressarch Institule, Rookes-247 807 "‘aga 2‘| of 30
@ Ll

o



Laaching Bekaviour of EAF Slng and itz Sustvinble Appiicalions S C{;ﬁft{mﬁmg Aia'r_t:rmf

2783

Table 10. ICPOES results of two leachates sample.

e i e e

S.N. " Concentration (ppm) .
Elements/Matals — P1 anma : P2
e 5
B As(i) 1]
3 o (.0495 0.0428
! o
3. Mg 0.0163
4. Cr (V1) 0.0070 0.0059
5. !ﬂﬂ ] O
6. Fe 0 g
T Co 0
8, i ] 0
0. Cu 0 g
10. Zn i}
11. Cd 0.0033 0.0033
12. Ph 0 0
13, Ca 4428007 4768342
14. B 0.2616 0.3874"
18. Ba _ 03258 . * 7661 _f,
(]
am T
59
Em
] ‘05 s:-, .
% a4 2 ;‘ >
l 03
W
a2
ol .
o Eiwm — -
Mi ME r o n =
Llements
ikl af

l,rl“?'Tgure 7: Toxic heavy toxic metal concentration with TCLP m,e‘ihnd,

Figufe 7 shows he igaching concentration of differant heavy metals from P1 and P2
samplas. y

3.2.3 Batch method

Batch last has been amployed lor He Etgacr?i"]g— legt of EAF Fag at'various PH =48
and 6. Effact of leaching duration such s & days, 10 days, 16 days, 30 days, 45 days,

and 60 days has investigated, Table 17 represents the pH and selectrical conductivity of

Q o a CEIR-Cental Building Resaarch Institute, Raum;qm;ss} =

different leachates samples after lsaching durafion mentioned above, For all three

SHESES

Page 22 6f30
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different pH, leachates followed a rend of pH increment with incressing number of

leaching test While elactrical conductivily also followed same pattern of tncreasing
values with increasing number of days. The ICP-GES results for difierent pH 6, 5 and 4

are comprises within table 12, 13 and 14 respectively. Ag, Mn, Pb, Ni, Cu, Fe. Ba, Ni

and Zn were not detected during e analysis, however al pH 5 very less
concentrations of Cr, Cd, Mg and Mo were detecled Bt was observed thal more
leaching of Cr takes place at ok 4 in compsrison to pH 5 and pH &, this is due to
tendency of Cr leaching at lower pH. Chromium is 3 regox sensitive element which is
more relevant al alkaline rmedwm. Al highar pH, Bal(S,CriQs phase control the Cr
solubility, However, surface adsorptinn and solid solution lormation with Ca-contain
minerals {e.g. ettringite) are major factor for lraching of Cr at alkaline medium that's
why Cr is leached higher at pH = 4 than ¢H § and 6 (Suina =t al. 2009) Thersfore,
leaching of Criat pH 4 Increasad with the increasing number of days while st pH 5 and
pH 8, I does not leached oul or partially leathed out after 10 days:‘ of |eaching.
However, in case of slag exposure o acdic enviroama'm"‘or-!ong period of lime, slag
may not leach out beyond permissitle Nimit due to presence of Cring slag In tHe range
of permissible limit (250 ppm) as per 15:3383-20716. Mi was nol ledmad oul at pH 4 and
pH & but negligible concentration was detectad at pH 6; Cd was deteated:trzf constant

manner with pH range and number of days of ;eaching wh:ch is a!soi’gteli within the
permisgible Imit, Leaching of calcium found maximum a2t pH 4 while: ﬁ’t

p 6 it was
decreased. Leaching of Mg was found maximurn alpH § However. al Bve% nH “value
and number of days of leaching, calclum and magnesium feac'mng was found under
the recommanded Hrr']t The presence of free lime and. freﬁ magnp:s:a s 1he reason of
calcium and magnesium léaching from EAF slag. o, B Co and Mo 1eamed at all pH
and number of days 6t leaching. However, leaching concéntration of these hazardous
melals was well within the-rangs of safety norms, Leaching of As, Zn and Mn were nol
abserved ;ﬁany pH while Barium was leached maximum at pH 6 and eeriy days of &
anel 19; "Oiher metals ke Cd Co, Mn. N and Gy found in trace at éﬁch pH and
lead‘ang duration. From the outcome of the ICHOES analysis; it was concluded that no
hazardous metals leach oul from he FAF slag heyond the parmissidle limits.

CS!ﬁ-Cemal Building Research Inshiiute, Roorkee-247 867 Pags 23130
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Table 11, pH & Electrical Conductivity of leachates samples from batch method

Duraion  AlpHd Al pH § At pH 6
Leachates Leachales Leachates Leachales Leachates Leachates
o EC pH EeC “pH EC
NS, S, {uSicm) (pSfem) {u8fem)
5 days 8.05 199 0 8.70 102.8 8.52 121.8
10 days 8.14 170.6 a.07 112.3 B8.58 11814
15 days 8.0 1750 B.12 189.2 0.48 120.1
30 days 8,33 247 .0 818 2250 7.02 1443
45 days 9,73 251 0 9.29 2430 879 218.0
_B0days 975 2400 9.87 2570 8.27 263.0
Table 12. ICPOES resulls of four le acha!as samples at pH = 4.
S Concentration
N Elements/Metals B1 55 07 g;m) 85 &6
1, As(lly 0 0 0 0 0 0
2, Ma 0.0037 0.0023 00015 0 0 0
3. Mg 0.2695 02860 0.5100 .39046 442523 4.6541
4, Cr (V1) 0 0.0007 . 04081 § 0467 enm}
5. Mn 0 0 P
8. Fe 0 b Dot 0
7. Co 0.0008 00014 00005 0.0001
8. Ni (1 o G 0.2 T E0
9. Cu 0 P RN
10. Zn 0 0 0
1, Cd 00640 00033 00038 < 0.00 03 D036
12. Pb 0 0% [ Y .
13. Ca 44.7382 . 36.6076 27 5867 42
14. 5 D735 (12121 N5825 O
15. Ba _‘i.o®ip T o3 [ ik n
. ;
/
i‘.-i
I;I CEIR-Candra n Ra
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Table 13. ICPOES resuits of three leachates samples at pH = 5,

ﬁ Elements/Meotals - oo Concentration (ppm) =
C1 2 - & C4 C8 Cé

1. As(ll) I T 0 )
2, Mo 0.0023 00027 0 0 0.0022  0.0034
3. Mg 02155 01610 39710 2642 5483 4721
4, Cr (V1) 0 0.0024 0 a 0.003 0
5. Mn o 0 H] 4] 4} 0
6. Fe 5} 0 0 0 4! 0
¥ Co o 0.0018  000C6 0 0.0007 00013
B. Ni 0 0 n 0 0 0
9. Cu 0 0 0 0 0 0
10, Zn G 0 D o o 0
1. Cd 00028 0.0038 00041 DO044 00047 0.0052
12. Pb 0 G 0 0 ) 0
13, Ca 27.8146 345171 311143 (327682 368551 35.0843
14, B 0.2267 02440 03755 04244 04122 0.4087
15. Ba 0 Q. .. 0 SFewko 8 0 0
Tablo 14. ICPOES results of six leachates samples at pH=6.

: ~Concentration (ppm) o  *

§, Temenillenh T D3 S8 D4 T D5eew 06
1. As(il) b 0 D { i 0 0
2. Mo 00028 00046 00022 03972 0,001 o
5. Mg 079 03208 0.9505 0 . . 0.892743.0509
4. Cr (1) 0 0002 0 000168 A 0
5. M 0 o 0 & 74 o
6. Fe 0 0 (} LY 0 ]
7. Co . 00020 00024 000270 50,0007 ©0.0006 ° 0.0013
8, Ni 0 ] 0 0.0005 0 0
9, - - ) a 0 0012 0 0 0.0011
W Zn 0 0 0 0 0 0
M. o7 cd ¢ pogs2 00041 00040 00042 0.0041 0.0039
12. F FPb 0 a & 0.0073 a 0
13.4 Ca 18,4283 212000 293754 23.0201 16.7446 36,3861
14, B 0.4632 05582 03018 03652 03154 0.3942
15, Ba oo o 0 . S

From the obsarved ‘Q@OES data of ihe leschales it can be concluded that EAF slag
does not leach any hézardcma metalsfelements. For tha companison purpose, Table 15
demonstrates comparative analysis of elution concentration with the standard

f‘ﬁ_ ﬁ CSIR-Central Butkiing Hesaarch Inslitute, Roorkae-247 687 Page 25 of 30
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RW/NH-34066/09/2017-56R (B)
GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT B HIGHWAYS -
SER -(Bridges)
Transport Bhawan, 1, Parllament Street, Mew Delhi-110001

Dated: 21.0G7.2020
Ta,

1. The Chief Secretaries of all the State Governments / UTs.

2. The Principal Secretaries ! Secretaries of 2l Slates / UTY Public Works Department
ceating with National Highways, other Centrally sponsored schemés.

3. The Engineers-in Chief and Chie! Engineers of Public Works Department of
States/UTs dealing with National Highways, ather Centrally sponsorad schemes.

4

. Tha Director General {Borgss Roags), Seema Sadak Bhavan, Ring Road, Delhl
110010,

Tha Cralrman, Hational Highways Autharity of India, Plot G-5 & &, Secioe-10,
Dwearka, New Delht 110075,

The Managing Director, HHIDCL, 271 Building, Parliament Street, Rew Delhi 110001

o =

Sub:  Use of Manufactured aggregates in Natlonal Highways works - reg,

Skr,

All coarse and fine ageregates conforming to 15:383 are used In all Civil works for
Hationat Highways. The use of manulactwed agregates (manufactured from other thas
natural sources, by processing materials, using thermal or other process such o3 weparation,
washing, crushing and scrubbing) namealy lron slag, sieel shag, copper slag, bottem ash from
thermal power plants, recycled conceote aggredates {ACA) and recycied aggregate (RA
[both ressurced fram construction and demolition wastesy, has already been inkrodu
vide clauses 3.1.4 and 1.2 of 1535832016, 1t 15, however, brought Lo the notice of the
Mintstry that the contraclors find difficulty te use aloresaid allernative aggregates mainly

due to monrevision of conrcermned clewwes in IRC codesfspecial publicatlens or Ministry's
specifications.

7 £ it is therefore decided that all ceniractors are pllowed to use all aforesaid
manufactured aguregates conforming to 15:183.2076 subjoct to their extent a5 permitted
under ciacte 4.2.1 of %:383.2016, However, ail the aforoasid manufactured aggiegates
carnot be used in prestressed concrete, TIL apzropriate revision of IRC o Ministry's

codes! specifications, this circular should b made part of Schedule D of bice for all NH
warks, afters l3sue of this circular

3. Trecontents of this Clhrcular may please ba brought to the notice of all the Concerned

in your Qrganization for strict implementation, This circular will be implemented Tram the
date of its fssue,

4, This issues with the approval of the Campetent Authority.

‘fouurs Taithiully,

Qe

[Jitendra Kumar)
SE-SER(Brigges)
Far Directar General (RD}GSS

B.T.O
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Lopy to:
15 All Technical Officers in the Ministey of Road Transport & Highways, -
1.  All Joint Secretaries in the Ministry of foad Transpart & Highways.
3 All 205 & ELOs of the Ministry of Road Transport & Highways.
4

The Secretary General, Indian Roacls Congress - with the request to inform the
cancerned IRC committer for incorpacating it under all relevant clauses of
concérned 1RC codes/special publications.

- 5 The Director, IAHE

6. Technical efrcular fhie of 5, RET (B) Section,

p KIC for uploading on Ministry's website.

Copy for kind information to;

it

PS to Hon'ble Minister (RTRH, MSEME) / PS to Hon'pie MOS (RTRH)
Sr. PPS to Secretary (RTEM),

PPS to DG (RD) & 55.

PP5 to AS & FAJADG-L.
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB REGIONAL OFFICE-RAIGAD 11

Tel. No. 2757 2620 ——— Raigad Bhavan, 6th Floor,
Fax No. 2756 2132 oYy Sec-11, C.B.D. Belapur,
Email: sroraigad2@mpcb.gov.in s Navi Mumbai 400 614.

Visit usat: http://mpcb.gov.in

*Your Service is our Dagy™

No. MPCB/SROR- [/ oo oo im- £ -nc s Date: 1+ /02/2022.

To,
Shri Kailash Aneroa,
Raigad.

Sub : Complaint regarding Air, Water , Soil & Food Pollution caused by M/s.
Jindal Steel Works L., Viil. Dolvi, Tal. Pen, Dist. Raigad.

Ref: Email received from CPCB did. 30.09.2021 (Complaint 1D 12939).

With reference to above captioned subject matter this office has received above complaint. The
said complaint is against M/s. Jindal Steel Works Ltd., VilL Dolvi, Tal. Pen, Dist. Raigad regarding Air,
Water, Soil & Food Pollution caused due to highly toxic & radioactive fly ash dust being deposited in
people's lungs by air, deposited far & wide into fertile agriculture lands, groundwater systems, water
bodies, wells through recent floods.

Please note that the case OA 165/2020 is in NGT against M/s. Jindal Steel Works Ltd., Vill.
Dotvi, Tal. Pen, Dist. Raigad regarding air. water & soil pollution. In the said NGT case, Hon’ble NGT
has constituted five Members Joint Committee, to be headed by an officer of the rank of Joint Secretary,
MoEF & CC, nominated by the Secretary MoEF & CC and comprising the CPCB, the LIT Mumbai, the
District Magistrate, Raigad, the State PCB as Members and directed to sabmit the report to Hon'ble
NGT. The matter is under sub judice.

This is for your information please. @»)//

(V. v/Killedar)
Sub Regional Officer Raigad-il
Copy submitted to:
Regional Officer, MPCB, Raigad.

Coy to:
Complaint Redressal Team, CPCB.
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MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Raigad
- Raigad Bhavan, 6th Floor, - -
See-11, C.B.D. Belapur,
Navi Mumbai 400 614.

" -Phone: - (028) - 3757 6034 .
Fax.:-{028) - 2756 2132 ol
E-mail: - roraiged@mpcb.gov.in
Website: - http//mpch.gov.in e

~uy”

No.BO/RO-Raigad/SCN/TB-22.0201-FTS-0138 Date: 0 . 62., 202.2.

- Tb! .

M/s. ISW Steel Ltd., -
Village Dolvi, Tal Pen, Dist. Raigad,

Sub: Show Cause Notice for non-compliance of consent conditions.

Ref: - }. Board’s consents. . ' ,
2. Compliarit received from Sameer Shaikh vide email dated 19.01.2022,
- 3. Visit of Board Officials to your unit on 29012022, .. .
WHEREAS, the Board has granted Consent to Operate to your integrated Steel Plant
with certain term and conditions under section 26 of the Water (Prevention &Control of
Pollution) Act, 1974 & Air {Prevention &Control of Pollution) Act, 1981 and Hazardous & |
Other Wastes (Management & Transboundry Movement) Rules 2016. .

R T Ty P P

AND WHEREAS, you were under an 6bligation to provide adequate pollution control
system for air and water & disposal arrangement for trade effluent to meet the standards
prescribed by the Board in the consent order. You were under an obligation to dispose

- hazardous and non-hazsrdous waste as per conditions prescribed in the consent granted to you.

, AND WHEREAS, This office is in receipt of complaint from Mr. Sameer Shaikh vide
" email dated 19.01.2022 regarding sale of hazardous and non-hazardous waste to unauthorized
. vendors. Accordingly, Board Officials visited your industry on 25,0} 2022 and observed that -
ﬂ‘..‘fﬁefssichedule-lv-_ List of commonly recyclable hazardous' wastes such as the Insulated-
-' Copper Wire Scrap or. copper with PVC sheathing, Waste Copper and copper alloys in
~ dispersible-from are disposed to M/s. Amirullah and Bros,, Rohinjan Viliage, Panvel-Mumbra
* Rd., Panvel who don’t have valid consent of the Board as well as authorization under H&OW
- Rule, 2016: M/s. Azizya "E‘Et?rj::?ﬁé's; Survey No. 53/1/C, Afzal Compound, Dahisar Mori, -
Mumbai-Panvel Rd., Thane having valid consent but not having authorization underHZOW
Rule, 2016.

_ e PO

— e i =

_ AND WHEREAS, Sub-Regional Officer, Raigad-II has submitted. the-report of above

- non-compliances, R T
AND WHEREAS, after examining the records of your case, the reports the official of

the Board &after necessary inquiry, 1 am satisfied that you have made grave & sudden injury

to the Environment. Tt shows that your negative attitude towards compliance of provision of

various environmental enactments. -
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NGW THEREFORE you are hexeby directed to show cause as to why the legal e

dction shall not be initiated-under the provisions of Water (Preverition & Control of Pollution)
- Act, 1974 and: Aif (Prevérition & Control of Pollufion) Act; 1981 and Hazardous and Other
- ‘Wastes (Management and ‘I‘w.nsi:»oundzau'}L Movcment) Amcndment Rules, 2016 against your‘ :

SR f_\cumt.

E You are hereby dxrected to Sllbmlt your replylob_;ectxos to the afomald slmw cause
- nofice within a period of sévén days from the receipt of this letter. Faiture which, Boasd will
- have no option then to-initiate appropriafe Iegal achon ag:unst your umt, as may be deeny fit
Cdn your case, wlnchmay piease benoted.

V.V Killedar) ..
Rﬂgmmﬂ Ofﬁcer, nga& o
Cop}rto- -

o ISub—Regmonai Officer, Raxgad-ll MPCB They are requestcd 1o submit the present status.of
- mdusttymﬂnniidaypenod&ensurcthatSCNtobeservedtothemdusu-y ,



Ex\ppgs (H)

Ew. - - JSW Steel Limited
Dolvl Wotks: Gestipurars,

Dokvi, Takda - Pan,

Oist Raigad - 402 107, Maharashira, irndia.

G, T L27102MH 1994PLC 152035
Phong 1 491 2143 277501415
JFax o +9i 214927753042,

: . Webisite ;- wawjswin s
JSWSLASP/ENV/MPCB/2022

February 7, 2022
To

The Regional Officer,
Maharashtra Pollution Control Board,
Raigad Bhavan, 6th Fioor,
- Sector 11, CBD Belapur,
Navi Mumbai — 400614,

:Sub: Reply to Show Cause Netice for non-compliarice of Cohsént conditions,

Ref: 1) Your letter with Ref. No. BO/RO Raig-ad/SCN{TB—ZZOZQ-l—FTS-DBS dated 01/02/2022.
2) Complaint-recgiyed;ﬁ'om Samaer Shaikh vide emiail dated 1_9[01/2(2:22 byMPCB S
- 3} Visit of Board Officials to our ynit on 29/01/2021/ ’ '

Dear Sir,

With reference to above, we have received your abiove letter oh 1% February 2022 through e-
mall and we submit that M/s. JSW Stael Ltd.,, Dolvi is complying with the Consent to Operate
gonditions under'section.26 of The Water (prevention and control of pollition) Act, 1974 and
the Air {Prévention and cantrol of pallution) Act 1983 and, Autharization under Hazardous
Wastes (Management & Transbo‘und'aﬁy Movement) Rules 2016 on regular basis.

And that, we have taken adequate control measures and installed pollution control devices
and waste water treatment plants with one of the bast available 'technclogies"at all units in

our plantto control-and prevent the pollytion from all saurces,

As per the com plaint from Mr, Sameer Shaikh received by MPCB, \n}e would like to inform that
our company’s sale record.regarding disposal of Copperand Non-ferrous metal scrap, we have

disposed the Copper and copper alloys generated from tha plants are to the following parties
as per the consent conditions,

L. M/s. Amirullah & Brothers, Rohinjan Village, Panvel - Mumbra Road, Panvel as per the

€onsent NO, RO-Raigadl/Consent/1703002075 Dated 31/03/2017 and the validity of

the Consent is up to 31/12/2021. The copy of the sald CTO is attached herewith for
kind reference in Annexure|

Rejid. Otfice : JSW Cenira,

| Barikia (East), Muvibai - 400 051
B Phone : +91 224286 1000
g’ Fax @ -hg1.224286 3000

fna‘u. Part ok 0. £ Jinda! Group o i Website : _wavivewin’ .
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‘2. M/s. Azizya Enterprises, Survey No 53/1/C, Afzal Cb'mpoundl Opp Gausiya Market,

s B‘aﬁ'is‘éi"Méri;,_Mumbra-—Pan.v?el Road, Thane: District asper the Consent NO SRO.NAVI -

MUMBA! H/CONSENT dated --/01/2019 and the validity of the Consent is up to

31/05/2024, The copy of the said CTO is attached herewith for kind reference in
Annéxure 2

As per the above consent conditiohs, bath the parties are authorized for segregation and

sorting of Capper and non-ferrous metal scrap. Henge there is na non c%pli_ances.as'_pgfihe‘ -

' &ﬂsﬂ@@$'°ﬁsa"d also there is no Environmental damage due to thlsaCﬁVltv -
Also we gra submitting the Hazardous wastes manifest-in Form 4 (Annual Returns) & Form 10
(HW Manifest) to MPCE regularly as per the disposal of Hazirdous Wastes (Management &
Transboundary Mavement) Rulés 2016. Also Form &.for E- wastes dispasal and Bio Medical
wastes disposal and the annual and six monthly returns are submitted to MPCB as per
. puidelines. - ' ' '

As per the Schedula 4 of Hazardous Wastes Rules, the Copper Scrap and Insulated Copper wire
comes under the list.of Hazardous wastes category. As per the letter received from your we
will not dispose any type of hazardous wastes to the above parties and we will dispose the
hazardous wastés to the only MPCB-authotized parties in future,

- The abaveclarifications stated herginabove, we request you te kindly accept our reply-and we:

would also like to assure you that we have ol contravened any of the provisions of under
section 26 of The Water {prevention and control of pollution) Act, 1974 and under section 21
of the Air (Prevention and éontrof of pollution] Act 1981 and Authorization under Rule 6.of
Hazardous Wastes (Management & Transboundary Movement) Rules 2016.

Also we humbly request you to please do not initiate anylegal action against.our industry and
kindly withdraw the show cause notice. ‘ .

Thanking you,
For ISW Steel Ltd., Dolvi

Associate Vice President (Haad - Environment}

€C: Sub-Regionat Officer, Raigad I}, MPC8, CBD, Belapur, Navi Mumbai,
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' Phone @ 022. 27572739 . == SubRegional Office Navi Mumbatil,
! ———-—_Raigad Bhavan 7ih Floor, Sector-11, :
i Fax i 022- 27576034 ______'“"*"“'"“" CBD Belapur, Navi Munibal - 400614
)

Emall :  srornovimumbai@mpeb.gov ﬁ%’?@;j
AEF

VisitAt :  hip:mpech.govin

.. GreenfS.S.0 | \ ... Dater. AIEDIY- -

Consent No: SRO NAVI MUMBAI TI/ICONSENT/

Consent to Operate under Section 26 of the Water (Prevention & Controt

of Pollution) Act, 1974 & under Scetion 21 of the Air (Prevention & Control

of Pollutton) Act, 1981 and Auntharvizntion ! Renownl of Au lhormntmp vnder »
Rule Haznrdous nnd Other Wastes (Management sand 'l*rnnsb_mmd.ury
Mavement) Rules, 2016 2

I’I‘o be referred as Water Aat, Air Act and AW (M&H) Rtnlos‘roqpochvely]

am BNTERIRF NS f B
GONSENT is hereby geanted to R *
Mis., Azizyn BEnterprises,
E Survey No. H31/C, Afzal Cumpmmd,
Opp. Guusiya Market, Dahisat Mori,

Muntbra-Panval. Rtmd w1)1«.1.- Thane.

Joeated in the area deglired under lhc pmvmena nf i.}m ‘Wrater Act,Axr pat aad :
Authorization under the provisions of I]\\’{M&H) Rules and amendments thereto
subject-to the provisions of the Acland the. Rules and the: Orders that may be made.

further and-subject. to the following ferms and condilions: %
1. The Consent to Operate is Lrantec-i for a period up to'—?d{OSJZDM P

2. The Conscntlis vwhd for the- IB‘D"""L?

‘%'cgt cgation & Serting of Decantaminated itéms Like MS,
& Plastic Drums, MS §8, PVC Scrap, Plastic PVC Pipey,
PVC Cable Scrap, Woad, Glass, Paper-Jute, Paper Box,
; - Woaden & Decontaminated Cotton Waste, Empty
.- | Decontaminated MS & HDPE Drums, Electric Fuse, Iron
| Scrap, Ferrous & Non Ferrous Meétal Serap, Rubber Sheet,
_ Copper Insulated & Armed Wire, Jate Cable And FRP Serap |-
(Withoul washing, use of any typc of chemical activity & withoul lmndhng of‘
any type of hazardous waste.)

3. CONDITIONS UNDER WATER ACT:
(i) The daily quantity of trade effluent from ghe factory shall be Nil,

(ii} The daily quantity of sewnge eflluent feom the (actory. shall not exceed 0,8 M3,

(i)} Trade EfMuent Treatment - Nil,
© (v} Trade Efffuent Disposal: NA,

MICB-CONSENT-0000062495 1
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() Sewtpge Effluent Treatments The applicant shall provide 1';:omprx‘:,'lu‘:,n-ﬁliw
Ereatiient systen: as is warranled with reference to infliient quahity and operate
and nizintain the snme continuously so as to achivve the qunlity of tieated gffléent
to the following standards.

D Busponded Solids

Not to exceed 100 mpfl.
(2) BOD 3days27aC. Not fo excted 1000 mgfl.

(i) Sewage Efftuent Disposal: The teeated domostic-efflucnt shall he spaked ina
sonk pit, which shall bo ge t cleaned perigdically. OverDow, ilany, shall be ysed on
land for gardening 7 plantation only.

(viihNon-Hnzatdovs Solid Wastos:

Se. NG, Typo OFWiiste 25> Quantity “Disposal

NA-

YoM’

{vii}Other Conditics: Industry should moaitor efluent-qudlj

ater (Prevention &

4. The applicant shall coniply with the provisions of e, :
reed as Cess Act) and

Control of Poliution) Cess Act, 1977 (to be

~amendinent Rules, 2003 there under PR .
© - Thedaily witer consumption for the following ntogories is as under:
{) Domestic purpose %._n 100-CMD
(i) Water gots Poliuted & R _
Pollutants are Bindegradables ® 0.00 CMD
(iii) Water gets Polluted, Pollutants .
 mre mot Biodegradable/For.Migh. 0.00 CMD
{iv} Industrinl Cooling, spraying=. >
in mine pits or boiler food -, . 0.00CMD
- {vi) Gardeningfagrienitqre-F 0.00 CMD

s
ali %{egu]nzly submit to the Board ‘the returns of water

bed form and pay the Cess as.specified upder L Section

The applicant sh
consumption in thep
3 of the:said Act.

4

£
5. CONDITIONS UNDERAIRACT:
G) ¢ 'g?h;‘é.ap,pliqanit shall install a compiehensive control system consisting
feontrel equipments.as ig warranted with reforence to.generation of
~emisgion and operate and. maintain the snime continuously §o a8 t& - -.

achieve the level of pollutants to the following standards:

“a.
Industry shall provide dust eollector of sufficient capacity to tontrol the emissions,

Control Equipment:

6. Conditians for D.G, Sat: N.A.

7. Standards for Stack Emissions:

1) "-I‘;ﬁé:__q pplieant shall obiserve the following fuel iraﬁ_,tem:« -
Type Of Euel - #nx -

Sr.No,

MPCB-CONSENT-0000062405
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G The applicant shall crpct the chinmey(s} of tle following
specifieafions:-

mricAttached

oa-'?;‘é(}ﬁi

; vy Hoight in Mvs.

N.A
- {iii) The applicant shall previde ports in the chimncy/(s) and- facilities §uch a8
tadder. platform cte, for monitoring the air emissions nnd the.ﬁﬂme-_ s}lﬂlke
open. for inspection tofand for use of the Board's Staff. The chimney(s) Yer};s
atiached ta various sources of norission shall Le designated by numbers such as
&.1. 5-2, ete. nndd theseshall be painted/ digplayed to facilitate identification.
(iv) The industry shall take ndequate measures fr cont rol of noise levels from ita
aensources within the promises so as o maintain ambient air quality standard
in regpoct of rivisd 1o legs than 75 AB(X) duringday time and: 70. dB(A) dgx:‘ing‘
night time. Day. time is reckoned in'between G am. and 10 p.m. and n:g};t—txme
is reckoned hetween 10 p.m. and G a.. e R

(v Other Condftions: ] ) SN
13 The industry should not eause any nwvisance in surrounding ares.
2) The industry should meaitor ambient air qua]it_.y__R;‘cgqlar)y.

8 Conditons under Hazardaus and Other Wagi{ ~{i;uﬁagcment:and Trans.
boandary Movenient) Ruies, 2016 L :

u

. (i The Industry shall not generate any type of b"ﬁiﬁrﬂbusﬁaﬂtes; .

Disposal -

28 THHROF Wt

. VWhenevér-due to any accident or other unforeseen act or even, such-
cmissions oceur or-is appreliended to occur in excess of standards laid
down, such information shall -be forthwith Reported to Board,
concerned Palice Statiou, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body. In
case of failurc of péllution control equipments, the production process
connected to.it shali be stopped. .

9. Industry shall coniply with following additional conditions: _
i. The applicant shall maintain good housekeeping and take adequate measures
- for ‘control of pollution from all sourtes 50 as not to cause nuisarce to
. surrounding area / inhabitants. o '
‘i, The applicant shall bring minimum 83% of the available openland under green
.. . ¢overage/ tree plantation. Ce e T
“ifi. Solid waste — The non hazardous solid waste arising in the factory premises,
sweepings, etc., be disposed of scientifically so as not to cause any:uisance /
pollution. The applicant shall take necessary permissioh from civic

authoritiés for diaposal te dumping ground. R

iv. The applicant shaBl provide for an alternale clectric power source sufficient to
operate all pollution control facilities installed by the applicant to maintain
compliance with the terms and conditions of the consent. In the dBEéliée. 'th'e
app,licant ghall stop, reduce or otherwise, control production-to zibi'dé?ﬁy-‘,tems

- &-canditions of this congent regarding pollution levels. .. .~ % . ..

v. The applicant shall not change or alter quantity, quality, the
temperature or the mode of the efffuent / e:niss_io;}{/\gi-‘r}i'i\z
control equipments provided for without previous Seritten
Board. 'fa‘f s.#.0

4 L

MP CB-CONSENT-0000062455 “‘
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10.

11.

A2
" Committee meeling héld ouQUO:ﬂzO 17.

18;

Ms:. Azizyn Enterprises,

Survey No. 53/1/C, Afzal Compound,

Opp. Gausiya Market, Dahisar Mori;
. Mumbra:Panvel Road, Dist- Thanc,

Receﬁi'v_ed'C'onsent fee of -

witi, The firm shall submiit to this office, the 30 doy.of September every year, the

__‘lx. As.inspection beok shall be opened and made nvndahle to the Bonrd'a ufﬁcem

Sr.
j No.

v, The applicning shall provide fucility for collection af environmental samplos and:
:amplea of trade nnd sewage clfluents, air emissions and hpzardous-ivastes to
e Bom d.ataflnt the termingl oc designated points and eliall Pay to theBoard:
forthe sorvices reridered in this belindf

vii. The applicant shall innké an npplication for refewal of the consent at leaat 60
days before the date of the expiry of the consent,

Env:mxuncmnl Stiitement Report for the Hinancial year endig 31% Mareh in
the preseribed Form-V rig pie the provigions of rule 14 of the Envircnmant
{Protection) (Second Amendment) Rules, 1992,

dunng theic visit ta the applicant.. -
. The applicaiit shall install o separate electric meter showmg the consumptmn
of energy for operation of domestic and industrinl effluent. traatment plants
and aiv-pollution contral system. A register. showing consu mpnon 0; %e,mlcala
used for treatmettt shall be maintained. '
Xi. Separate drainage systern shatl be provided (or colleétion ofgracfeand, gewage
effluents. Tormvinal manholes shall be provided ot the end f collection system
with arcangementfor meosuring the flow. Noeffluent® ‘ahall.k ddmittedin the
pxpes ! sawers down: stream of the terniinal inanhol&s ‘No eiﬂuem shall f'md ,
- “Ha'way other than in designed and provided collectlohﬁ tem. :
xii. Neither storm water nor discharge from other prémiss shall be allowed to mix
with tha effluents {rom the fuactory. zﬂs\,:g’.
This consent should not construed as cxemptwn from, obtaifing
necessary NOC/permissions from any other Government Agencies as
may deemed fit necessary. £

s

Board reserves rlght of re»oko, suspenﬂ or amend the.consent issued.

N
Consent is granted as per\_thc\:rﬁnutcs of 8 mdustry Gatega:izatton )

The Capital investmentof le industry is s, 08.51 Lacs.

For & on behalt‘ of

TmnsactlonNn. Date Drawn On

Amount(RB.)

Copy Submitted to:
“‘RegionalOfficer, MPC Board, Navi Mumbai.

M_nc:_n-,qoﬁm-ammzna

HG00.00 | TXNIBI2002049 |  19/12/2018
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and Sund divdging in Dhacumuer Creck o esulting inpact on (ishi
Lll:ll'b.’l!ldt\[l :

hurge of chemicgl mix waler

g "“"'l.Y and dazmbg (,r'l T

, Ac:_nrdmuly, Hoa: d ()Il:cm]’s‘ wisited j,'m'xr iv':-duslr'_v i 29.01.2(122_ atld""oBSe_;‘»'ed

.IE)IIU\\'t|1g :mn-mmp!nnc

' ‘::t. You have provided STP fia Vil ¢ apacily: 15 CMD, 120 CMD-& 60 CMD zmd ;:IE

~ound in opersation, However, the requd domiestic ¢filaent of 60 CMD | STPwgs
ect to Ambd River

©averNowed and mixed inG  Sorm w ater degin which ﬁnth(,, H
m Dharamitar ¢ ‘reek:

;17. ._




Ml PA cap%cxly)- rmuluh_g, air poIIunon i th&. .ire't
6. Sp;llage of bl'\st l'm nage slar- Jrom con -'cyt.r bc]t was

opuon thcn 0VE mﬂnte 'rppl upm&. l'_.'a‘

A

AR Your clise, which ma) plmse be narcd
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.. Dolvi Works:"
" : Gestapuram, R o
. Do, Taluka - Pen,. o
Dist Ralgad - 402 107. Maharashtra, India.

Se ‘ : _ ‘ - ' I - CIN.: La7102MH1994PLC152925

 Phone - 14012143 277501415
Fax . :+912143 277533/42
Wabsite : wwwjswin-

17" Febriary 2022 .
JSWSL/ENV/MPCB/2022 : o

To o ’
The Regional Officer, Raigad,
~ Maharashtra Pollution Control Board,
Raigad Bhavan, 6th Floor,
Sector 11, CBD, Belapur,
Navi Munibai - 100 614,

Sub: Reply to Shdw-‘cause_ notice fbr_nbn-complian'ce-o‘f Conserit_Condftions__'__ ' o

Ref: 1) Your letter No, BO/RO-Roigad/SEN/T8-2202110004 dated 11/02/2022. o
i) Board's consent no Format No 1/CAC/UAN No'.OOOOJ.03919—60—2169000621 datec_{ -

17/09/2021 which is valid up to 30/04/2022, :
lii} Visit of Board Officials in our unit on 29/01/2022.

Dear Sir, S

We acknowledge the receipt of your letter dated 11/02/2022 through.youf: email dated
11/02/2022. Our point wise reply to thedetter reforred above is éubmitted:as under: . v

Hgm

el
, : fution)
981 a"nd'HazardoL_ls & other Wastes -

€ conditions under section 26 of The Water {Prevghti_on & Control'of PoH'ut_i'jo
Act 1974, The Air (Prevention & Control of Pallution) Act 1 : /

That, we have been granted Consent to Operate for our.éiiffcren_t_p{'ahts of-',l'ﬁtegfé_ted Ste
plant under th olof Po

chemical mix W?“EV'a“d'Sand’ dmdg“ﬁ aclivity in Dharamter creek Eé’use'd,'by*o_ur. industry, - o
Qurindustry i not doing any sand dredging activity in the Dharamter creek, o

We alsc assuring you that we are taking il Rrecautionary steps to control air pollution and
: nearby villages. . . SRR

Fopy WA 2 o .
/ Doivi, Pen. i, = _ .

S ¢ L. . - Regd. Offlce: JSW Centre,” -,
1. o T " -BandiaKurla Complex, C
o ! LVLE f‘ T T o ‘Bandra(East), Mumbai - 400 051, .
'__g';e‘z-; T . - o ] : -Phone - : +91 22 4286 1000
noaL Partof O.F.;Jfﬂqa!“'Glf_ou;i v - o ! Fax . :+9122 4286 3000
bR j : : .

P TR cw ol
A I O st i)

P~
P ]
-
r
S
2
(:.\
P
[ ]




:on thesame day Presently there is fio !eaka?es from 50 CMD STP rnto storm water dram ‘

It ls also observed that water used for Blast Furnace slag coohng was overflowed and‘,

_"The cooled moist Blast furnace slag is transported’ from B!ast fur‘nace to Cement 'tant '

Capaatv) resultlng a:r pollu Ain the area.

is clean water and it w:l! not harm the environment However we have tak
. 'Improper raw water u‘tlhzation for coolmg tower was: observed causung wastage of'

'The coohng tower blowdown water generated from the plants .are reused fa slag-
-quenchmg and slag coolmg purpose and hence there is no wastage of water fro

fRaw material spmages were observed from conveyor belt resultlng fugltive emrssions. _
o 'wlthm the plant prem ;‘ o : :

- 'Raw matenal handhng area all the convevorheits are through covered sheds andhe

been provided with dust 5uppressmn / dry foggnng and dust extractron systems accordmg’
tathe: type of raw matenal Sk

_ '.However the plants under Phase ] of the Raw Matenal Handhng System the pro;ect wedcf X

through convevor systems At cooling: site, the excess water coming out from the

col!ectlng and reuse '

water whlch goes in: to Dhararntar creek throuph starm water dram '

plant. However durlng your visit, the inlet pipe line of cooling tower had got.pu
and was being repalred on the same day and present!y there.is no wastage ofwate

there i little possrhrhty of. splilages also all the. transfer: paints and junctlon houses =have-_

inder. co 'n'nssr

: 'ons were’ observed from Blest Furnace plant (3 5N
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.. the dédg};tjhg"s'ysiéfr'\s opens i'mmédiatel_v;aftértap;_ii,ng,éﬁd t.h._el‘-dl‘-ljét;IS:‘I-EXt-r-a:C_te‘d. mto t_h:e;:_‘,' c
©. . CastHouse a'e-dLjst'ing'sys't'mfn.';ihis'is a standard and regular practice for all blast furnaces.

Ho'v@eve'r'_mOrné'ﬁtaryfpuf\_finé_‘w'as .ob5er\_:'cd_-i‘du'ring_-th:é ‘tapping which is: nota 'gre_:gulafrﬁ_i_ '_
_phehqm’enon- : o o L . RO

6. Spillage of Blast Furnace slag from convevcr,beit-_wa_é.observed riear cement plant-'a'r:.eaf_ ;
which mixed Into storm water drain. ‘ R ST e

- The Blast 'F;u_rha_cévsla‘g'is':direct'lv-send to the 'Cein'ent",pla-_ajt frbrﬁ S}a:g_igfaﬁtlj_fafib_n‘;p]éht of
Blast Furnace through the closed conveyor system. We have arrested the spillage of slag

i from the juniction houses. Alsa regular cleaning of the junction _lf)"o:uses_'._'is-bg,in‘gf;é_a[qi'ed out:n -

Hence there is no possibility of Blast furnace slag spilling into storm water drain.- Further L
_the ‘evacuation of slag: from local duniping ares will be made- by deploying additional” -
. 2quipment. 3 e
-From the clarifications stated herein abave, we request yois to kindly accept-our submission
- and further most we would also like to assure you that we have not contravened any of the -
. provisions of under section 26-of The Water (prevention and conitrol of pollution) Act;:1974°
~and under section 21 of the Air- {Prevention -and-control - of pollution) Act 1981 ‘and -
- Authorization under Rule 6 of Hazardous Wasté’s"('Mar‘:'agoméht'&'thé'nsbouhi:la'r'v Movement}: .
Rules 2016, : ' I T s e

: Als—‘-_’. it'ls our humble requast you to please withdraw the. show ca-i‘qse notice issued against .
“ourindustey: - - - C T e e

Thanking you, - _
For ISW Steel Ltd., Dolvi

g I'Z_)‘r.An‘énd Rai - - . :
~ General Managar (Head - Etwironment}

cc Sub-Regional Officer, Raigad I, MPCB, CBO, Belapur, Navi Murmib. i

5N3AL Pan of O, indal Groug
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MAHARASHTRA POLLUTION CONTROL BOARD'
Regional Office, Raigad

Phone: - (022) - 2757 6034 j— Raigad Bhavan, 6th Floor,
Fax.: - (023) - 2756 2132 S Sec-11, C.B.D. Belapur,
E-mail: - roraigad@mpcb.gov.in . LA Navt 53400 614,
Website: - http/ /mpeb.gov.in “‘” Navi Mumbai 400- 614.
NoBO/RO-Raigad/SCN/TB- 221} | g 003 Date: 15 .11 .2022.
To,

" . Mi/s, Amba River Coke Limited.
~ (Coke Oven Plant-1.0 MTPA) -
“Village Dolvi, Tal. Pen, Dist. Raigad,

Sub: Show-Cause Notice for non-complianice of consent conditions.
Ref: - 1. Board’s consent no Format no.1BO/CAC-Cel/UAN No. 0000024004-
17/CAC-1803000008 dated 01.03.2018 which was valid upto 31.05.2022,

2. Visit of Board Officials to- your unit on 04.05.2022 and 05.05.2022.
3 Actzon proposai received from SRO, ngad -1 dated 18 11 2022

WHEREAS the Board has grantcd Consent to Operate to. your Amba River Coke

Plint-l 0 MTPA with certain term and conditions under section 26 of the Water (Prevention

&Contro! of Pollution) Act, 1974 & Air (Prevention &Control of Pollution) Act, 1981 and
Hazardous & Other Wastes (Management & Transhoundry Movement) Rules 2016.

AND WHEREAS, you were under an obligation to provide adequate pollution control
system for air and water & disposal arrangement for trade effluent to meet the standards

 prescribed by the Board in the consént order. You were unider an obligation to-operate and

maintain the ETP and the pollution control devices effectively, so as to achieve standards
prescribed in the consent granted to you.

AND WHEREAS, The Officials of Regional Dmectorate-Pune, CPCB and Regional
Office, Raigad, MPCB had jointly carried out ambient air quality monitoring, stack
monitoring, fugitive emission moaitoring and" effluent water samplmg on 04.05.2022 and
05. 05 2022 at followmg locations;

A) Ambient Air Quality Monitoring were ‘carried out at 03 locauons for 24 hrs viz; 1)
Near K.E.S. Madhyamik Vidyamandir (South, South-West of M/s, JSW Steel Ltd)
Viliage Shahabaj, Tal. Alibag, Dist. Raigad, 2) On Roof top of residence of Shri Dilip
Kothekar (South-Eastern side of M/s. JSW Steel Ltd).Village Gadab, Tal. Pen, dist.
Raigad and 3) Near Labour colony of M/s. JSW Steel Ltd (Northside of M/s. JISW
Steel Ltd) Village Dolvi, Tal. Pen, Dist. Raigad.

~B) Stack Monitoring carried out-at 05 locations, viz. 1) Stack attached to kiln of time - .
calcination plant- 2 (600 TPD) 2) Stack attached fo sinter machine ‘& de-dusting -
(sintering plant-1), 3) Stack attached to product discharge end & product sinter sizing
house (sintering plant-1) 4) Stack attached to fumnace of pellet plant:I (4 MTPA) and
5} Common stack attached to de-dusting system- 1 & 2 of pellet plant-I (4 MTPA)

04! Fugmvc Emission monitoring carried out at 03 locations in Coke Oven Plant-1, viz, )

Near Quenching Tower, 2) Coke oven area (other. area) and 3) at Near Coke pushmg
~ side. ‘




R ~ due to above non-compliances.

L Ag 1974 and- Air (Provention & Contral of Pollution) Act, 1981 and Hazardous and Othier -

. industry within 3 day-period & ensure that SCN to be served 10 the'industry.

2811

D) Water sampling was carried oittit 03 locations viz. 1) ETP Ilet and ETP Outlet of - =
- Coke Oven Planit-1, 2) ETP outlet of Sponge Iron Plant and 3) Creek Water Saraple .~ -

Near Kasimata Temple (Westem side of—M/s?..JSWfSigﬁl‘%Ltd), s

I .. ANDWHEREAS; This office has received the analysis results of aimbient air quality
* ‘monitoring, stack monitoring, fugitive emission monitoring and effluent watet: sampling o
* “abovelocations and observed that - - T 0T

1. The JVS results of 24 lirs Ambient. Air Quality: Monitorihg' at 03 Tocations were .
. exceeded for the paranieter PM10 viz. 1) Near K.ESS. Madhyamik Vidysmandir= -~
14566 ug/m’ 2).On'Roof top of residence-of Shri Dilip Kothekar- 40366 ug/n? and™ . -
~ 3)Near Labour colony of Mfs, ISW Steel Ltd- 160 ug/m3 agairistthe NAAQ standards”
2. The JVStesults of watér sample collesied at 63 locations. Out 6£ 03 JVS sarhiplés, one -
§V§ sample of ETP outlet of Coke Oven Plant-1 wasexceeded for the parameter BOD- - -
38 mg/l and 'TDS- 2384 mg/lit against the:consent standaids 30'mg/l and 1500 mg/lit -
 respectively. - ' L ' o ' R

oA,

-3 The results of stackattached (0 kiln of finte calcination plant- 2 (600 TPD)-was :
.+ exoeeded for the parameter. TPM- 119-ing/Nmi® against consented standard 100 "
* 7og/Nm3 -and The resulis of stack attached to kiln of fime calcination plant- 3 [ R
TBD) wis exceeded for the paraheter TPM- 119 mg/Nem3 agaiist consented siandatd .~
- 100 mg/Nm’ and Stack attached to product discharge end & product sinter sizing' -~ ° -
‘house (sintering plant-1) was exceeded for the parameter TPM- 65 mg/New® against ~ *
consented standard 50 mg/Nm3 S ST

 AND WHEREAS, Sub-Regional Officer, Raigad-IT has submitted the action proposal * ~

" AND WHEREAS, after examining the records of your case, the reports the official of =~ ¢
. the Board &after necessary inquiry, I ani satisfied that you have made grave & sudden injury”
. to'the'Environment. It shows that your negative attitude townrds compliance of provisionof : -

. various environmeiital enactments. ' S S

- 'NOW THEREFORE; you drc herchy directed to show cause as to. why the legal
action shall not be initiated under the provisions of Water (Prevention & Control af Pollution)

~ Wastes (Management and Transbouridary Movement) Amendment Rm&;:zo:le-;gaingt;your*—’_'*'"" B

, You are hereby directed to submit your -:tplylobjecﬁonl to the aforesaid show cause _,
- Notice within a period of seven days: from the receipt of this Tetter. Failure which, Boardwill ~~ =
“have no option then 10 initiate appropriate legal action against your unit, &s mdy bedeem it -
in your case, which may please be noted. ' - | TR
W e A
oo " Ue. Regional Officer, Raigad-

C Copyte- . | . o
. Sub-Regional Officer, Raigad-Il - MPCB,- They are requested to submit the present status of . *
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-67195031

Fax : 27780684

Email :soclab@mpchb.gov.in
Website : http://mpcb.gov.in

Central Laboratory

SAMRARTRA Central Laboratory, Maharashtra Pollution
Control Beard, "Nirmal Bhavan", P-3,

g MIDC Industrial Area, Ma.hflpe, Navi

*Your Service is oar Duty” Mumbai- 400 701

Repot Outward No.: MPCB/CLab/Ambient/22-23/05/24

Date: 18/05/2022 04:21 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address
On roof top of residence of Shri Dilip Kothekar(South-castern side of M/s. JSW Ltd.) Vill. Gadab, Tal. Pen, Dist. Raigad.
Sample Details
Field Sample ID : BR-0022939
Laboratory Sample Code : MPCB/CLab/AMB/22-23/45
Sample Details (Water/Aiy/HW) : Air
Sample Volume Received :
Sample Collected By : FO-Raigad I(Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details ;
Sample Collected On : May 4 2022 01:00:60:000PM
Sr.No Parameter Result Unit Method of analysis
1 502 0 pg/m3
2 502 0 pg/m3
3 502 1 pe/m3
4 sS02 1 pg/m3
5 S02 3 pg/m3
6 so2 2 pg/m3
7 RSPM 452 pg/m3
8 RSPM 367 pg/m3
9 RSPM 392 pg/m3
10 NOx 8 pg/m3
1t NOx 10 pg/m3
12 NOx 15 pg/m3
13 NOx 4 pg/m3
14 NOx 2 pe/m3
15 NOx 10 pg/m3

Report Type: final
Report generated on: 2022-05-18 16:21:25

Compiled & Approved by: Shammila Bhirud
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Phone : 022-671%5031

Fax : 27780684

Email :soclab@mpcb.gov.in
Website : http://mpch.gov.in

Central Laboratory, Maharashtra Pollution

Central Laboratory

Coatrol Board, "Nirmal Bhavan”, P-3,
MIDC Industrial Area, Mahape, Navi
Mumbai- 400 701

Repot Cutward No.: MPCB/CLab/Ambient/22-23/05/23

Date: 18/05/2022 04:20 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

Near Labour Colony of M/s. FSW Steel Ltd. (Northside of M/s. JSW Steel Ltd.) Vill. Dolvi, Tal. Pen, Dist. Raigad.

Sample Details
Field Sample ID : BR-0022938
Laboratory Sample Code ; MPCB/CLab/AMB/22-23/44
Sample Details (Water/Alr/HW) : Air
Sample Volume Received :
Sample Collected By : FO-Raigad [I(Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251

Type of Industry / Location details :

Sample Collected On : May 4 2022 12:00:00:000PM

Sr.No Parameter Result Unit Method of analysis
1 502 6 pg/m3
2 502 1 pg/m3
3 802 3 pg/m3
4 502 3 pg/m3
5 S02 0 pg/m3
6 502 1 pg/m3
7 RSPM 306 pg/m3
3 RSFM 110 pg/m3
9 RSPM 21 pg/m3
10 NOx 7 pg/m3
1 NOx 4 pg/m3
12 NOx 17 pg/m3
13 NOx 3 pg/m3
14 NOx 7 pe/m3
15 NOx 3 pg/m3

Report Type: final

Report generated on: 2022-05-18 16:20:08

Compiled & Approved by: Sharmila Bhirud

t@')’
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Client/Industry/location Name & Address

“ISW Ispat Stéel Limnited (Linie Calcining Plant-600 TPD)— — ~— T
R53 Iron & Steel (involving processing from ore/ integrated steel plants) and or Sponge Iron units

Sample Details
Field Sample ID : BR-0022941
Laboratory Sample Code : MPCB/CLab/STK/22-23/11
Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Raigad II (Shri. Jayant Doke) (SRO-Raigad 1)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On :- May 5 2022 09:15:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 Total Particulate Matter 119 mg/Nm3
Report Type: final
Report generated on: 2022-05-18 16:29:07
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:29 FM
Reviewed by: Mr Kishor Gawankar
Dr Vishwajeet R Thakur
Senior Scientific Officer
I/C, Central Laboratory
Navi Mumbai

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.
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ClientTndustry/location Name & Address
T TTTTTTT T T JSW Steel Limited (Sinter Plant 25 MTPAY 0 T T T T N
R353 Iron & Steel (involving processing from ore/ integrated steel plants) and or Sponge Iron units
Sample Details

Field Sample ID : BR-0022942
Laboratory Sample Code : MPCB/CLab/STK/22-23/12
Sample Details (Water/Air/HW) : Air
Sample Volume Received :
Sampie Collected By : FO-Raigad II (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On : May 5 2022 09:30:00:000AM
Sr.No Parameter Result Unit Method of analysis

1 Total Particulate Matter 18 mg/Nm3

Report Type: final

Report generated on: 2022-05-18 16:30:35
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:30 PM

Reviewed by: Mr Kishor Gawankar

Dr Vishwajeet R Thakur
Senior Scientific Officer
I/C, Central Laboratory
Navi Mumbai

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.
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ClientTndustry/location Name & Address
TISW Steel Limited (Sinter Plant 2.5 MTPA) -~ o
R53 Iron & Steel (involving processing from ore/ integrated steel plants) and or Sponge Iron units
Sample Details
Field Sample ID : BR-0018621
Laboratory Sample Code : MPCB/CLab/STK/22-23/10
Sample Details (Water/Air/HW) : Alr
Sample Volume Received :
Sample Collected By : FO-Raigad [T (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On : May 4 2022 08:05:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 Total Particulate Matter 65 mg/Nm3

Report Type: final

Report generated on: 2022-05-18 16:28:15
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:28 PM
Reviewed by: Mr Kishor Gawankar

* Electronic report does not require signature

Dr Vishwajeet R Thakur
Senior Scientific Officer
I/C, Central Laboratory
Navi Mumbai

Copyright © 2020 LIMS. All rights reserved.
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Client/Industry/location Name & Address

- Amba River Coke Ltdi’(Pe’IléfPTant—Tof 4O0MTPA) -~ - -

Sample Details
Fleld Sample ID : BR-0022943
Laboratory Sample Code : MPCB/CLab/STK/22-23/13
Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Raigad IT (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
_T)Tpe of Industry / Location details :
Sample Collected On : May 5 2022 10:15:00:000AM
Sr.No Parameter Result Unit Method of analysis
1 Total Particulate Matter 32 mg/Nm3
Report Type: final
Report generated on: 2022-05-18 16:32:49
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:32 PM
Reviewed by: Mr Kishor Gawankar
Dr Vishwajeet R Thakur
Senior Scientific Officer
I/C, Central Laboratory

* Electronic report does not require signature

Navi Mumbai

Copyright © 2020 LIMS. All rights reserved.
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Client/Industry/location Name & Address
v Arnba River Cokeé Led. (Pellet Plant-T of 4.0 MTPAY — - T
Sample Details
Field Sample 1D : BR-0022944
Laboratory Sample Code : MPCB/CLab/STK/22-23/14
Sample Details (Water/Air/HW) ; Air
Sample Yolume Received :
Sample Collected By : FO-Raigad I (Shri. Jayant Doke)} (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details :
Sample Collected On : May 5 2022 11:00:00:000AM
Sr.No Parameter Result Unit Method of analysis
! Total Particulate Matter 88 mg/Nm3

Report Type: final

Report generated on: 2022-05-18 16:34:27
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:34 PM

Reviewed by: Mr Kishor Gawankar -
Dr Vishwajeet R Thakur
Seunior Scientific Officer

I/C, Central Laboratory
Navi Mumbai

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.



Clieutllndustry/lmtion Name & Address
T T T “Ainbd River Coke Limited -
R19 Coke making , hquefactlon, coal tar distillation or fuel gas makmg
Sampie Details
Field Sample ID : BR-0018620
Laboratory Sample Code : MPCB/CLab/AMB/22-23/41
Sample Details (Water/Air/HW) : Air
Sample Volume Received :
Sample Collected By : FO-Raigad I (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On : May 4 2022 03:45:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 RSPM 1923 pg/m3
o ¢
Report Type: final
Report generated on: 2022-05-18 16:13:27
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:13 PM
Reviewed by: Mr Kishor Gawankar
Dr Vishwajeet R Thakur
Senior Scientific Officer
I/C, Central Laboratory
Navi Mumbai

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

. — Central Laboratory

phone » 002°67195031 BTN Central Laboratory, Maharashtra Pollution
ax: . % Control Board, "Nirmal Bhavan", P-3,
Emall- :soclab@mpcb.gov.a.n = C Industrial Area, Mahape, Navi
Website : http://mpcb.gov.in Four Servt ”h ar Mumbai. 400 701

Repot Outward No.: MPCB/CLab/Source Emission/22-23/05/20
Date: 18/05/2022 04:38 PM

Analysis Report-Air (Source Emission)

Client/Industry/location Name & Address
JSW Steel Ltd. (Coke Oven Plant)
R19 Coke making , liquefaction, coal tar distillation or fuel gas making
Sample Details
Field Sample ID : BR-0022909
Laboratory Sample Code : MPCB/CLab/STK/22-23/15
Sample Details (Water/Air/HW) ; Air
Sample Volume Received ;
Sample Collected By : FO-Raigad IT {Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details ; Red
Sample Collected On : May 4 2022 06:00:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 Total Particulate Matter 140 mg/Nm3
Sr.No Parameter Reason Reason Detail
. Final volume of flue gas is very low,
1 Total Particulate Matter Other
Tt A T o

Where, NA: Not Analysed ND: Not Detectable
Report Type: final

Report generated on: 2022-05-18 16:38:30
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:38 PM
Reviewed by: Mr Kishor Gawankar
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Client/Industry/location Name & Address
- ~ -~ Amba River Coke Limited - T o
R19 Coke making , liquefaction, coal tar distillation or fuel gas makin
Sample Details
Field Sample ID : BR-0018622
Laboratory Sample Code : MPCB/CLab/AMB/22-23/42
Sample Details (Water/Air/HW) : Air
Sample Volume Received :
Sample Collected By : FQ-Raigad II (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On : May 4 2022 04:00:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 RSPM 693 pg/m3
€ o

Report Type: final

Report generated on: 2022-05-18 16:15:01
Compiled & Approved by: Sharmila Bhirud
Reviewed on Date: 18/05/2022 04:15 PM

Reviewed by: Mr Kishor Gawankar
Dr Vishwajeet R Thakur
Senior Scientific Officer

I/C, Central Laboratory -
Navi Mumbai

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.
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Client/Industry/location Name & Address

‘RIS Coke_makmg » liquefaction, coal tar distillation or fuel gas making

. ..AmbaRiverCoke Limited __

Sample Details
Field Sample ID ; BR-002292%
Laboratory Sample Code : MPCB/CLab/TVS/22-23/362
Sample Details (Water/Air/HW) : Water

Sample Volume Received ;

Sample Collected By : FO-Raigad II (Shri. Jayant Doke) (SRO-Raigad IT)
Seal No. : 251
Type of Industry / Location details : Red
Sample Collected On : May 5 2022 12:30:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 pH 5.6
2 | Total Dissolved Solids(TDS) Ta. 23840 mg/l
3 Suspended Solids ( $3 ) 36.0 mg/l
4 Biochemica&gs%cn Demand 38.0 mg/
& & on
Report Type: final S

Report generated on: 2022-05-17 10:49:17
Compiled & Approved by: Heena khaiokar
Reviewed on Date: 17/05/2022 10:49 AM

Reviewed by: Ashok Mandavkar

* Electronic report does not require signature

Dr Vishwajeet R Thakur (Lab. Uc.)
Approving Authority
Reviewing Authority

Central Laboratory, MPCB

Copyright © 2020 LIMS. All rights reserved.
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Dist Raigad {Maharashtra),
Do - 402 107
A wholty ownod subsiclary of JSW Stoel Lid CIN.  : UZ3100MH1897PLCT10901
- O/c

Phone : 02143 277501 - 14
Fax 02143277533/ 42

23" November 2022
ARCL/COP 1/ENV/MPCB/2022

To
The Regional Officor, Raigad,
Maharashtra Pollution Contro! Board,
Raigad Bhavan, 6th Floar,
Sector 11, CBD, Belapur, Navi Mumbai - 400 614,

Sub:  Reply for Show cause notice for non-compliance of consent conditions.

Ref: 1) Your letter No. BO/RO-Raigad/SCN/TB-2211180031 dated 18/11/2022.
2} Visit of Board Officials in the plant on 4" and 5% May 2022

. 3) Boards Consent No Format No 1BO/CAC-Cell/UASN No 0000024004—17[CAC—1803000008
dated 01/03/2018 which was valid up to 31/05/2022. "

Respected Sir,

We acknowledge the receipt of your letter dated 18/11/2022 which was received through

your email dated 19/11/2022. Our point wise reply to the letter referred above is submitted
as under:

we statt. that we have been granted Consent to Operate for Coke Oven plant (1 0 MTPA) at
Amba River Coke Ltd and we are complying with the Consent to Operate conditions under
section 26 of The Water (Prevention and Control of Pollution) Act, 1974 and the Aii®
{Prevention and Control of Pollution) Act, 1981 and Authorization under Hazardous Wastes
{Management & Transboundary Movement) Rules, 2016 on reguiar basis,

And that, we have taken adequate control measures and installed pollution control devices
and treatment plants with one of the best available technologies at all units in our plant to -
control and prevent pollution from all sources. Amba River Coke Ltd., Dolvi is the associate

company of M/s. JSW Steel 11d and complying with the stipulated Consent conditions fram
time to time.

itis stated that the PM10 values were exceeding during the Joint visit carried out for Ambient
Air Quality Monitoring carried out by Board Officials on 4% and 5% May 2022. it is to be noted
that the said visit was outside the plant at following locations and PM 10 values mentloned as
per the JV5 report and our clarifications are as below.

1. Near KES Madhyamik Vidyamandir at Sahabaj Village — PM 1o was 145.66 hg/m3

The air quality monitoring rosults of PMyg of Sahabaj Village as per your IVS Report is on the

higher side our submission with reference to the result is as follows. Regd. Office: JSW Centre,
aKurlaCompJex.
1 *  Bandra(E), Mumbai - 400 051.

32 © 7 . :Prome 7} +9122 42861000
ﬁ Steel Fax 1 912242863000
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JEQ Sahabaj Village which is located on the South west Direction of 1SW Ltd and the

predominant wind direction on 4% and 5™ of May was predominantly from East to West on

4" of May and from South-East to North-west on S% of May, 5o on both days the predominant

direction of the wind was not In the direction of the village from the plant. The Wind Rose

- - Diagram super imposed with Google Map on 4™ and S* May 2022 are attached herewith in
- Annexuréland 2. ' - '

The reason of high PM value may be due to the local activity of the village. The monitoring
equipment was kept in the playground which is unpaved and also it is devoid of any grass or
vegetation. In summer season, there are chances of dust emission while playing the sports
activity by Children’s.

Apart from this, there is considerable vehicle movement within the village articulate roads
~which'also contributed to. the high dust emission. '

in view of the above observation we submit that the high readings during the monitored
period were due to the surrounding and within activity of the village and also since our plant

is at a much farther distance from the village so the higher emission reading is not due to our
activity and so cannot be attributed to us.

2. Onroof of the residence of Mr. Dilip Kothekar at Gadab Village was 403.66ug/m?

Du}'ing.air quality monitoring at Gadab Village, the PMyo was higher side as per the JVS Report.
We would like to submit that the Gadab village is located on the South Eastern side of M/s
JSW Itd plant and the predominant wind direction on 4™ and 5™ of May was predominant
from East to West on 4% of May and from South East to North west on 5'" of May so on both
days the predominant direction of the wind was not in the direction of the village from the
plant on the contrary the wind was moving in from the village to the plant on 5t of May,

. The aerial distance from the Plant boundary to the village is about 730 meter approx. but the

" Mumbai Goa highway is adjacent to the viliage and moves along with the village boundary at

one end. Further, on the date of sampling there was a marriage function near the sampiing
location so fot of vehicle movement was observed for the whole day,

In view of the above observation we submit that the high readings during the monitored
period were due to the surrounding and within activity of the village. So the higher PMyg value

were influenced by the above activity inside and surrounding the village and thus it cannat be
‘attributed to us. - -

3. Near Labour Colony of SW Steel Ltd, Dolvi Village was 169 pg/m?

The monitoring location near the Labour colony near the Dolvi village is located on the
Northern side of M/s JSW Steel Itd plant and the predominant wind direction on 4th and 5t
of May was predominant from East to West on 4% of May and from South East to North west
on 5" of May so on both days the predominant direction was not in the direction of the village

- fromtheplant. N L

' The village is located in very close proximity to the National Highway from Mumbal to Goa.
During the monitoring in Dolvi Village area, the National Highway work was in progress and
the aerial distance of the location from the National Highway is < 500 meters. Due to the
above, there may be high PMys.

. 2
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4:2 humbly submit that as per the monitoring locations, very heavy traffic movement is

_ . . . happening on a continuous basis due to the constructing of the national highway.

However, Inthe plant, we have installed adequate air pollution Control systems like Ded usting
System (Raw material Handling Area), Dust collection systems with bag filters, Electrostatic
precipitator, wet scrubbers provided to control the fugitive dust emissions at raw material
handling area inciuding ali transfer points, Furnaces and Products handling area. The pollution
control systems installed at the plant are operating efficiently and effectively and meets the

prescribed norms of pollution control and we are also adhering to the standards set by MPCB/._ .
CPCRB, '

Looking to the above geographical conditions and the values recorded as per your notice it
will be in the interest of justice that the monitored location needs to be re-monitored for the
ambient air quality and requested your good self to again schedule an ambient air quality
_mohitoring of all the above locations and also share the reports with us.

VS results of water samples collected from the ETP outiet of Coke -Oven ﬁiénf"i-""\ﬁ'a's '
exceeded for.the parameter BOD 38 mg/Ltr and TDS 2384 mg/Ltr against the consent limit
of 30 mg/itr and 1500 mg/Ltr respectively.

it is mentioned in your notice under reply that the water samples collected shows exceeding
results with respect to BOD and TDS parameters. With reference to high BOD and TDS
parameters of BQD outlet, the marginal high BODis a temporary phenomenan due to changes
associate with the temperature due to climatic condition. However, subsequently it becomes -
normal. There is no standard for TDS in Coke Oven as per prescribed by Ministry of
Environment & Forest Climate Change init’s notification dated 31.3. 2012,

However, the treated water of Effluent Treatment Plant of Coke Oven is being reused for wet
quenching of hot coke for cooling purpose. The water gets evaporated and residue of Cok"é'
breeze is used back in process. Hence, no environment damage is caused from this process.”

parameter TPM 119 mg/Nm? against the consent standard 100 mg/Nm?,

in Lime Calcination Plant- 2, we have installed Bag filter of capachty 64500 Nm3/Hr in Kiln 2
de-dusting system. The entire filter bags were replaced in the month of January 2022 and
there is no possibility of any emissions from the chimney. Furthermore, during the monitoring
period, there is no visible emissions observed from the stack. Through the JVS report, we
came to know that the sampled value was 119 mg/Nm?, which is above the designed value.

-We had carried out thorough inspection of the internals of the bég filters like Bags, Cages, -
Solenoid vaives and timer panels and hopper during the shutdown and we found all the above
are in good condition. We have carried out the Isokinetic stack monitoring and the values are
within the norms with respect to the design values (< 50 mg/Nm?). The monitoring values for
the month of May 2022 (dated 3% May 2022) the Particulate Matter was 45 Mg/Nm3.

. ®
~3
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. Stack-Results of Kiln of Lime Calcination Plant (LCP)- 2 (300 TPD) was exceeded for the' -
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L Sta‘r_:k étt’ache_gj to Pr'o,duct Discharge End and Product Sinter sizing ESP at-Sinter Plant 1 was
exceeded for parameter TPM 65 mg/Nm? against the consented standard of 50 mg/Nm?

During monitoring of stack emissions at Sinter Plant 1 - Discharge End and Sinter Sizing ESP,
there was no visible emissions observed from the chimney. Also the ESP is designed for the
parameter < 50 Mg/Nm>. During the monitoring all the fields were in operation and operating
at the maximum mA. Through the JVS report, we came to know that the sampled value was
65 Mg/Nm3, which is just above the designed value of E5P. Therefore, we have tarried out
through inspection of the ESP Fields, TR Sets and rapper panel, no abnormalities were found,
We have adjusted the last filed rapping of the ESP to further improve the efficlency.
Thereafter we have carried out isokinetic sampling by our tem and found that the results are
within the norms. The monitoring values for the month of May 2022 (dated 10" May 2022)
for the Particulate Matter was 42.31 Mg/Nm3

We would like to reiterate the fact that we have not knowingly or wilfully violated any

e pr_o'\.vision__s ar_the,cons_e'nt conditions of the Water Act 1974, the Air Act 1981 orthe Hazardous
" ‘Waste Rules, 2016 . ' '

With reference to our above point wise clarifications and commitment towards environment
protection, it may please may be reaffirmed that Amba River Coke Ltd., Dolvi is complying
with all the provisions under section 26 of The Water (prevention and control of paliution)
Act, 1974 and under section 21 of the Air {Prevention and control of pollution) Act 1981 and

Authorization under Rule 6 of Hazardous Wastes {Management & Transboundary Movement)
Rules 2016. : -

We hereby humbly request you to please accept the above submissions and do not Initiate
any legal action against our ndustry and kindly withdraw the show cause notice,

Thanking you,
For Amba River Coke Ltd., Dolvi

Dr. Anand Rai
Vice President {Head - Environment)

Cc: .Sub—Regiona_i Officer, Raigad.ll, MPCB, CBD, Belapur, Navi Mumbai.
L ooy iiasi Limited |

U0 ;
v Uolvi, Pen-Raigad.

.

24 KOV 112

RECEIVED |

HABAL Partol O.F. JSindal Group
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Evpgio ()
MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Raigad

Phone: - (022) - 2757 6034 —_ Raigad Bhavan, 6th Floor,
Fox.: - (028) - 2756 2133 S, Sec-11, C.B.D. Belapur,
E-mail: - roraigad@mpch.gov.in —
* Website: - http/ /mpch.gov.in “’,’ Navi Mumbm 400 614
. NoBO/RO-Raigad/SCN/TB- 221\ 21 GOT 1 Date: 2) . 11. 2022,

To,

Mis. JSW Steel Ltd. (Integrated Steel Plant)
{Hot Strip Mill Plant-3.5 MTPA)

"Vlllage Dolvn, Tal. Pen, Dist, Raigad;

Sub: Show Cause Notice.for non-compliance of consent conditions.

Ref:- 1.Board’s consent no Format no.1BO/CAC-Cel/UAN No,-0000045821-
18/CAC-1811000099 dated02.11.2022 which is valid upto 30.04.2023.
2. Visit of Board Officials to your unit on-03.11.2022.
-3 Actlon proposal received from SRO, ngad—II daled 18 11 2022

WHEREAS the Board has gmnted Consent to Operate to your Hot Stnp Mlll Plant- :

3.5 MTPA with certain term and conditions under section 26 of the ‘Water (Prevention
* &Control of Pollution) Act, 1974 & Air (Prevention &Control of Pollutlon) Act, 1981 -and
Hazardous & Other Wastes (Management & Transboundry Movement) Rules 2016.

AND WHEREAS you were under an obligation to provide. adequate pollution control

system for air.and water & disposal arrangement for trade effluent to meet the standards

| prescribed by the-Board in the consent-order. You were under an obligation to operate and

maintain the ETP and the pollunon control devices effectively, so as to achieve standards
* prescribed in the consent granted to you.

AND WHEREAS Board Officials visited your industry on 03.1 l 2022 .and observcd

following non-compliances;

1. The water used for slag cooling was discharged into Storm. water drain which

- further flows through natural naila which ultimately leads to Dharamter Creek, The ©

temperature of the water is about 60° C. whereas, as per the consent condition, you
shall 100% recycled treated trade effluent in the process to achieve ZLD.
2. Leakages and seepages of water was observed in various plant viz. HSM plant, BF

-plant, Sinter plant etc. which goes into natural nalla through storm water drain. -

which further leads to Dharamtar creek. The colour of the storm water is reddish-

brown which confirm the contamination of raw material such as u'on inthe storm E

water drain.

" 3. Spillages of Raw material was observed at transfer pomts near LCP plant 3 Raw
Material Handling Area. Dust accumulation was also observed in LCP plant-3, 4
and Sinter plaat.

AND WHEREAS, Sub-Regional Officer, Raigad-II has submitted the action proposal
due to above non-compliances.
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AND WHEREAS after exannmng the records ofyotmcase; the repons tﬁeoﬂiclal of o
the Board &after necessary inquiry; I am satisfied that you have made grave & sudden i mjury‘ )
" 'to.the Environment. It shows that your ne gauvc attxtude towards comphance of- pmmon of
E vanous enwmnmcntal enacunents I T :

| action shall not be initiated under the: provisions of WaterIPrcv - 'tmn &Contro‘l of Pnllu’aon) .
oo Act, 1974 and Air (Prevention & Control of Pollution) Act;"1981.and Hazardous and Other =
[ Wastcs (Managemcnt and 'I‘mnsboundary Movemem) Amendment Rules 2016 ngamstyour' T

S You are hereby directed to submlt yout reply) bj fioii to. the -afc : ,
1.0 . notice within 6 period of seven days from the recéipt F thisic leﬁ"i winch,Boardmll
o havcnohpnon then to iditiate apptopriate legal actwn agamss yourumt, as iay: bc decm
in your ¢ase, which may plaase be noted.” ‘

L AV.V-Killedas) <
Ve. Regional Officor, Ralga
o _Copy to- . ‘ : : : : -
- ‘Sub-RegmnaI Officer, ngad II MPCB — They dte :equested to-submit. the present statusof )
R ';mdusuymthmB daypehod&ensurethat SCNtobeserved tot]n:mdustry '

-

n

NOW THEREFORE You are hereby dlrected to. show cause as to Whyﬁm 15381‘{- R E
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W 4 [ 4 _ " Dolvi Works:
Geetapuram,
Dotvi, Taluka - Pen,
Dist. Raigad - 402 107. Mzharashtra, india.
CiN : L27102MH1994PLO152925
Phone ;+812143 663000/3100/3200
Fax 1491 2143 277533142
Wabsite : wwwsw.in

O

Ref. No. JSWSL/HSM/MPCB/ENV/2022
Date: 25" November 2022

To,

The Regional Officer,

Maharashtra Pollution Control Board, Raigad
“Raigad Bhavan, 5t Floor

CBD Belapur,

Navi Mumbai-400614

Sub: Reply to Show cause notice for non-compliance of Consent Conditions.

Ref: 1. Your letter BO/RO-Raigad/SCN/TB-2211210011 dated 21/11/2022

Respected Sir,

With reference to the above, we have received Show Cause notice through mail dated
21/11/2022 and our point wise reply to the same is as under:

We would like to humbly submit that ISW Steel Ltd., bolvi is regularly complying with all the .
. brovisions of the Cansent to Operate conditions under section 26 of The Watgr‘(ﬁ_mi&éntibn and :
control of pollution} Act, 1974 and the Air {Prevention and control of pollution) Act 1981 and

Authorization under Hazardous Wastes {Management & Transboundary Movement} Rules 2016
on regular basis.

During the visit of Board Officials on 03/11/2021 the point wise observations and our
clarifications are as below.

through natural nalla which uitimately leads to Dharamter Creek. The temperature of the

water is about 60° €. whereas, as per the consent condition, you shall 100% recycled treated
trade effluent in the process to achieve ZLD.

We hereby state that during regular operation of the SMS if any leakage happens in the GCP
coofing elbow the water gets collected in the pit of Stag cooling water tank but during the visit
of MPCB Officials on 03/11/2022 the water jacket elbow got punctt._lred in _Sh:ell‘-, 4 th'_‘__is resulted

Page 1of3

Regd. Office: JSW Ceantre,
e Bandra Kurla Complex,
| Bandra (East), Mumbai - 400 051.
. Phons : +9122 4288 1000
e Fax  :+§1 22 4288 3000
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in momentary overflow of water from the tank but swift action was taken and the system was
stopped and brought back to its normal condition immediately, This water did not flow to the
creek side. ‘

To avoid reoccurrence, we have constructed additional tank with pumps in the said area which
will immediately Pump any such leakage water back in to the Stag pit thus avoiding any
reoccurrence of such incident.

Further to it we already had.arrangement in the drain which blocked the water at either end

and this water was then pumped back into the slag cooling for reuse. In our plantrpilin'g‘activﬁy' '

for civil work is going on and hence some of the ground water finds it way in the storm water

drain. This is a short time activity and after completion of piling the generation of such
underground-water will not happen.

However, further we are working on improving the life of the elbow by providing wear resistant
toating

2. teokagés-and seepages of water was observed i various plant viz. HSM plant, BF plant,
Sinter plant etc. which goes into natural nalla through storm water drain which further leads
to Dharamtar creek. The colour of the storm water is reddish - brown which confirm the
contamination of raw material such as iron in the storm water drain.

From Hot Strip Miil - on 03/11/2022, SMS Shell - 4, the ethow of the cooling water recirculation

system, the pipeline got puncture and due to which certain amount of water was flowing towards

the slag cooling collection. pit. Thereafter, corrective action had been taken by and the overflow
was stopped.immediatetly. S

Blast Furnace Plant - Already Waste Water Treatment plant is in place and no waste water is
discharged from the plant.

Sinter plant there is no waste water generation and no discharge has taken place.

However, in the plant area ongaing project activities like Civil piling work and excavation wark s

in progress. Due to which the ground water is flowing through storm water drain. There are no

other leakages or seepages except for underground water generated during piling work. The

dust spread along the path got mixed with the underground water and so it might have been
reddish in colour. But the same is not done intentionally at all.

3. Spillages of Raw material was observed at transfer points near LCP plant 3, Raw Materiai
. Handling Area. Dusat accumulation was also abserved in LCP plant-3, 4 and Sinter plant,

The material that was observed was atthe take up pulley area of the belt conveyor and has been
caused due to the wet material in rainy season which gets sticks to the belt and at the take up
pulley area due to lopsided movement of the belt it is deposited there.

 Pagezof3
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This wet material does not contribute to the fugitive emission due to inherent moisture in the
material though we are periodically cleaning the same on a daily basis. _

We have already installed Primary and Secondary belt cleaner in the Head end of the belt: ~
conveyor to avoid such deposition. This dust accumulation only happens during monsoon season
due to wetness of the raw material being transferred and in dry season the area is totally free of
any material. .
Inaddition to the above we have alsoinstalled a tertiary belt cleaner to minimize such occurrence
further. Hence, it is submitted that accumulated dust is LCP 3, 4 and Sinter plant {s not due to
spillage but is collectéd during cleaning process of Conveyor belt

In view of the above, it is submitted that ISW Steel Ltd., Dolvi is comiplying all the provisions of -~ .-

The Water (prevention and control of pollution) Act, 1974 and Air {Prevention and control of
poliution} Act 1981,

We hope you will find the measures proposed to be undertaken by us as effective. We reiterate

our commitment to keep the environment poliution free and will try our best to achieve that
goal.

- From the:above, stand-point, we humbly submit and request to kindly withdraw the show ¢aiise .
notice and oblige.

Your kind consideration is requested.
Thanking You

Yours Faithfully

" For ISW Steel Ltd - : ST T e

o
=

Dr Anand Rai
Vice President (Head - Environment)

. €L The Sub Regional Officer, Raigad Il, MPCB, Raigad, Navi Mumbai,

.Page 3 ofi
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ManAaRASHT KA POLLUTION CONTROL BOARD

d F'ﬁ:zzzmmswﬂozowumd1470‘1_ Kalpataru Point, 24 . 45 Flogr _
Fax: 24024063/ 24023515 Opp. Ciné Planet Cinema,
. Website: httpy//mpeb.mah.nic in Near Sion Circle; Sion(B) =, ..
o E-maik: cac-cell®mpeh pov.in Mumbai-400 022.
No. BO/CAC-CELL/SCN/TB- LU 66002 ' Date: - 1§/ (2 /2022

To,

Qub: ' Show Cé.use Notice under the provisions of Water (P & cP) Act, 1974

and Air (P & CP), 1981 for refugal of renewal of consent to operate.

Ref: (1) Your application for renewal of eonsent vide UAN No. 0000144072,

(2) Minutes of Consent Appraf_'. | Cammittee meeting held on 02.12.2022.

saspeeuay

WHEREAS, you have applied for renewal of tonsent for Captive Power Plant, . - .

AND WHEREAS, your consent applieation was placed before Consent Appraisal

Committee meeting held on 02.12.2022 and it-was decided to defer the case and issue

show cause notice for refusal -of consent for following non _compliances of consent

. conditions. Ll e
1.
2.
3.

You have not submitted the Audited balance sheet for the Year 2021-2023.

There is a discrepancy in the survey numbers.

You have not submitted the Compliance of Environment clearance and consent
conditions,

You have not furnished the details of ETP and its unit with capacity are not
furnished for treatment of effluent generated from boiler blow down, eooling tower
blow down, DM plant, Washing effluent etc.

As per the application and Water budget submit!:‘ed\bf mdustrythe lfrﬁ&é'éﬁlﬁeﬁt o

generation is 1603 CMD which is mare than the consented quantity of 991.20 CMD.
STP is not provided for treatment of domestic: effluent of 40 CMD. Only septic tank
provided,

You have not furnished the details of generation, treatment and disposal of chamiical

sludge arises from wastewatsr treatment. ‘You have disposed Glass Wool Scrap-

2.320 MT to CHWTSDF on 23.06.2022. However, Glass Wool Scrap is not reflected

in the consent,

~From the average online stack report, it reveals that 49% the online stack emission

monitoring system (OCEMS) is not in aperation,
Analysis result of stack monitoring carried out on 06.05.2022 is exceeding the
standards for TPM parameter.

Contd. .2_.;
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AND THEREFORE, you are now directed ‘to Show Cause as to why, your
applicatian for renewal of Consent shall not be refused under the-provigions of Water (P
& CPy Act, 1974 and Air (P & CP) Act, 1981, and why further necessary legal aetion
shall not be initiated under the provigion of above said Act agairist yon.

You are instructed to submit your reply within 07 days after receipt of this letter,

failure to this, it will be presumed that you have nothing to say and fival refusal of
Consent will be jssued, which may please be noted. m
\ H

Joint Diredtor (WPC)
Copy for necessary action to:-
Regional Officer, Rajgad / Sib-Regional Officer, M.P.C-Board, Raigad-II - To ensure that
SCN to be served to the unit & report the compliance accordingly within 7 days..

o
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Geeiapurmn
Doivi, Taluka.~ Pen,
Dist. Ratyad - 402 07, Maharashtra, India.
- CiN  :L27102MH1994PLC152625
Phone :-+91 2143 863000/510003200
Fax  :+81 2443277533042
Wabaites : i Jew.in

JSWSL/SS MW CPP/ENV/MPCB/2022 - R
' December 20, 2022
To

The Joint Director, (WPC)

Maharashtra Pollution Contrel Board,

Kalpataru Point, Near Sion Circle,

Sion {East}, Mumbai— 400 0232

--Kind Attention: Dr. Y B Sontakke, Joint Director, (WPC), MPCB . .

Sub:  Reply to Show Cause notice for JSW Steel Ltd., Dolvi, uAder the provisions of Water (P
& CP} Act, 1974 and the Air (P &.CP) Act 1931 for refusal of renewal of corisent to aperate for
55 MW Captive Power plant,

Ref: i) Qur Application dated 19/07/2022 vide UAN No. 0000144872, MPCB CONSENT -
0000144072 for rencéwal of Consent to operate for 55 MW Captive Power: plant’
ii} Ourreply dated 18" August 2022 against MPCB scrutiny letter dated 01/08/2022
and 17/08/2022

ili} MPCB Letter No BO/CAC-CELL/SCN/TB-2212160002 da_te‘d 16/12/2022

Dear Sir,

With reference to above, we have received your above letter on 16" December 2022
through e-mail and we humbly submit that M/s. JSW Steel Ltd., Dolvi is complying with the
Consent to Operate conditipns under section 26 of The Water {prevention and control of
pollution) Act, 1974 and under section 21 of the Air (Prevention and control of poliution) Act

1981 and Authorization under Rule 6 of Hazardous Wastes (Management & Transhounbdary
Movement) Rules 2015.

We would fike to Inform you that the 55 MW Captive power piant is 100 % gas based pawer

plant it is one of the best available technology for reusing the waste gases generated fmm
the Blast Furnace and Coke oven plant.

As per the scrutiny letter received from MPCB Consent Portal, we have already submitted
the reply / clarification against the MPCB scrutiny letter dated 01/08/2022 and 17/08/2022
on the MPCB Portal against our reply dated 18/08/2072.

However, we are. submitting the point wise details for 55 MW Cap‘t_is)é Power plant (35 MW)
Gas Based as below.

Regd. OMice: JSW Centre,
Bandra Kuria Complex, )
Bandra (Esef), Mumbl - 400 051.
’ Phone : +81 22 4286 1000
Roat Fix | 3+8122 4288 3000
JINDAL Part of O. P Jindel Group
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1. Audited-balance sheet for the year 2021-2022 is. not submitted.

The Balance sheet for JSW Steel Ltd for the year 2021-22 is attached herewuth for iclnd
reference' inAnhexure 1 - :

2. There is a discrepancy in the survey nuribers.

The 55 MW CPP are located within the existing JSW Integrated Steel Plant. The Survey No of
the 55 MW Captive Power plants.arc Survey Nos, 129,130 A,130 B, 131, 132 KHAR KARAY

VILLAGE and the caplcs of the docurments are attached herew}th in Anmexuré 2A, 2B, 2C, 2D
. and 2 E .

3. Compliance of Environment clearance and consent condlitions is not submitted.

Coples of Compliance reports of Environment Clearance for expansion of integrated steal

plant capacity fram 3 to 5 MTPA and CTO Compliance conditions for 55 MW CPP are.
attached in Annexure 3A &3 8B

- 4. The details-of ETP and its unit with capacity are not furnished for- treatment of eﬁluent:

generated from hoiler blow down, cooling tower blow down, DM plant, Washing effiuent
etc,

in 55 MW Captive power plant we have installed the Effluent Treatment Plant with RO
facility 10 treat the Waste water. The waste water will be treated in the RO plant and the
treated water shail be reused inthe process i.6. 996 M3/Day {41.5 M3/hr) in 55 MW CPP,

RO Ré]"ect:—- "156 m3/Day {Ro reject is being coliected tn the tank and used for Slag cooling
purpose.)
Effluent Generation 3 M3/Day is being treated in Septic tank with soak pits.

The water budget'with ETP details are attachéd in Annexure 4

5. As per the application and Water budget submitted by indust;y the trade effluent
generation is 1603 CMD which is more than the consented quantity of 391.20 CMD..

55 MW CPP, the Water Balance including the quantity of water consumption, effluent
generation and disposal are as below,

As per the. earlier consent the trade effiuent generation is 991.2 M3/Day.. However the
capacity of ETP is 996 M3/Day to treat the waste water.

* Process Water Consumption 4724 M3/Day (196.8 M3/Hr)

» Waste water will be-treated in the RO plant and the water will be reused in the pro»:ess
 i.e. 996 M3/Day (41.5 M3/hr)
‘@ RO Reject; 156 m3/0ay (Ro reject is being collected in the tank and used for Siag cooling
puTpOSe.)
There Is no waste water discharge to outside from the plant.

m‘ Partof O Rdincel Growp
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6. STP is not provided for treatment of domestic effluent of 46 CMD. Only septic tank
pravlded

As per the detatls submltted in the scrutiny letter dated 18“‘ August 2022 the Actual

Domestic Water Consumption is 5 M3/Day as per the manpower far the power plant § is 30
persons,

As per the consumption of domestic water, the Domestic Effluent Generation will be 3
M3/Day. The same is being treated in Septic tank with soak pits. From septic:tank the water
Is sucked and transported through vehicle and treated in the exlstmg sewage treatment
“plant. Hehce as per the domestic water Consumption, provision of “sepdrite ‘Sewage
Treatmiénat plant for 55 MW Captive Power plarit is. not required / applicable.

7. Industry has not furnished the details of generation, treatment and disposal of chemical
sludge arises from wastewater treatment. Industry has disposed Glass Wool Scrap-2.320
MT to CHWTSDF on 23.06.2022. However, Glass Weol Scrap is not reflected in the consent,

~ There is no generation of the Chemical sludge generated from the waste water treatment
plant. Hence, disposal of Chemical s!udge is not applicable. The. RO re}eoted is'send to Blast
Furnace Slag-cooling purpose.

tndustry has generated 2.32 MT of excess fresh glass wool from the project work of the new
power plant during installation and commissioning stage. Which was scientifically disposed
to the MPCB authorized CHWTSDE i.e, Mumbai Waste:Management Ltd., Taloja. This.Is‘a first
time generation and not @ regular generatioh from the power plant. Hent:e it was not
.,reﬂected in the earlier Cansent to operate for 55:MW Captive power piant

8. From the average onfine stack report, it reveals that 49% the online stack emission
monttoring system (OCEMS]) is not in operation.

industry has instailed the en line Continugus Emission Monitoring System for 55 MW €aptive
Power plant stack. The data for Continuous emission monitoring system for 55 MW Captive
Power plant fotlowung problem were accurred from Septcmbcr 2021 to Februarv 2022

‘a) Software migration from Elips Scada to G Lens {15 ans} due to Scada saftware was
outdated.

b) PCHard disk issue ~ Replaced with new Hard Disk

¢) CEMS system was stopped duc to commissioning of Remote calibratian for 3 to 4
months by M/s. Adage Automatiori and M/s. Knowledge Lens Pvt Ltd for data
communication as per the CPCB and MoEFCC guidelines.

d) Replacement of new PC with higher configuration

The above problems were from September 2021 to 9t Februan/ 2022, After resolve the
above issues, from 10™ February 2022 onwards the CEMS is working properly and the data is
uploaded on regular basis wilh MPCB and CPCB scrvers, Industry is having a regular
maintenance schedule for CEMS.

sifl3ak Partot Q. P-Jincl Beoup
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., From March 2022 to.September 2022, the data avoilability is > .97 % and the details are
attached in Arinexure 5

9. Analysis result of stack monitoring carried out on 06.05.2022 is exceeding the standards
for TPM parameter. .

The 55 MW Captive power plant is 100 % gas based (Blast Furnace Gas and Coke Qven gas).
and there are na other fuels used in the plant. As per the monitaring reports of CEMS and

- Our monitoring, the results-are belng well within the-norms for thi Particulate Matter dgalnst
the MPCB Norins (i.e, < 50 mig/Nm3).

Alsa we would lke ta inform you that the Joint Vigilance Monitering carried out on 6% May
2022 was not for 55 MW Captive power plant.

Sit, with reference to above justification, we are committed to environment protection and
ensure you that we are in compliance to the consent conditions as stipulated by MPCR for.SS
- MW Captive power plant, o '

The above clarifications stated herain above, we request you to kindly accept our reply and
we would also like to assure you that we have not contravened ‘any of the provisions.of The
Watér (prevention and controt of poliution):Act, 1974 and the Air (Pravention and control of
pollution) Act 1981 and Authorization under Hazardous Wastes. (Management &
Transboundary Movement) Rules 2016:

Alsa it is our humble réq’uest you to please withdraw the show cause natice Issued against:

ourindustry and requested to kindly grant renewal of Cansent ta-Operate for 55 MW Captive
Power Plant,

Thanking you,
ForJSW Steel Ltd,, Dolvi

Dr. Anand Raj
Vice President (Head - Envirohment)

€C:  1.Regional Officer, Rafgad, MPCB, CBD Belapur, Navi Muritbiai,
2. Sub-Regionat Qfficer; Raigad 11, MPC8, CBD, Belapyr, Navi Mumbal.

RRBaL Part ol O, Prdingal Eoup
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